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COUNCIL OF STATE. 

Fri~ay. 12th April. 19£9. 

ADDRESS BY HIS EXCEI,LENCY THE VICEROY TO THE MEMBERS 
OF THE corNCIL OF STATE AND THE LEmSI~ATIVE ASSEMBLY. 

Hrs EXCELLENCY THE YICEROY: Gentlemen, I have exercised my' 
pri"ilege of requiring the attendance of the Memhfrs of toth Chambers of 
the Indian T.egislature this. morning for two purp(ls~s. The first is that I 
might have the opportunity of associating myself, }:'y what is at onc~ the 
most personal and the most formal means open to me, with what I know 
will have been their immediate and unit'€rsal feeling of resentment at the 
outrage which four days ago was p€"rpetrated in this building. 

Tt is'not necessary for me to dwell upon the actual events whi('h took 1,lace 
before the eyes of many here. We must thank the merciful protection of an 
overruling. Providence that the det:igns of wi('ked men should have been, as 
it seems, so unaccountably and miraculously frustrated, while to f'il' Bomanji 
Dalal we tendpl' our sincere sympathy, mingled as it may happily he with 
gratitude that he and others were spared even graver injury. With the acts 
committed the law can be left to deal, hut there are certain general refiC'ctions 
that may perhaps rightly find expression at such a time as this. Throughout 
history, men have been tempt€d to seek the promotion of political purposes 
by resort to crime. Though they mllY r€sult in the destruction of a few in-
dividuallives, such efforts are foredoomed to failure because there is a funda-
mental and inst~etive rea!!on which leads ordinary men eve.ywhfre to re,-olt 
against such attempted terrorism. For they r(aliee thd societ,y itfelf depends 
upon the quality of llrotection that it can guarantee to the humblest of its con-
stituent members, and that if this guarantee were to be lightly violated and 
trodden under foot, society would rapidly revert to the ordef of the Jungle, 
where strength and stealth are the only abiding ~ources of spcurity. 

And if this be true of attempts to challenge the sanctity of individual. 
life, of how much more grave import iF! not an attempt, such a.<! that whi.:lh 
is. in all our minds, directed against a body which. with its sistel' f'hamler, 
is not only a collection of individuals but stands in a collective capacity for 
s'bmething more significant and comprehensive th"n even the sum of ali the 
interests represented in it ~ Here we come face to face with a naked conflict 
of two contradictory philosophies. This Assembly exists as an outward 
symbol of that supremacy of reason, argument and perEuasion which man 
through the ages has been, and is still, concerned to establish over the elem~ntal 
p888ions of his kind. The bomb stands as a cruel and hide9U8 exp"*lsion!,f 
the gospel of physical violence which, repudiating reason, wo'!.ld recoil from 
no atrocity in the achievement of its sinister designs. It is iildeed paril, 
becauSe, through the corporate ll€rson of this Assembly, a direct-threat has. 
thus been levelled at the whole constitutional life of India, and everyt.hm~ 
which that life includes. that I have thougbt fit to summon the two Houses 
toget.her here to-day. 

( 433 ) 
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" [His Excellency the Viceroy.] 
On more than one occasion it has been the duty of Govemment to call 

public attention to the subversive and l'evolutionary schemes of which India 
is in certain quarters the professed objective. I have never concealed my view 
of the gravity of the danger which, if vigilance were for a moment relaxed, 
would menace Indian society, and I would urge Honourable Members to 
ponder long and seriously uIJOn what lies behind the recent incident. Deeds 
of violen('.e, such as that of which this Chamber has recently been the scene, 
can never be completely disentangled from the setting in which the idea behind 
them has been nurtured. Tn such matters some men ha'\"e thought and spoken 
before other men resort to the extremity of action. And dangerous words, 
written or spoken by one man, are only too fre1luently the poi£lonous seed 
falUng upon the lIOil of another man's perverted imagination. }"rom such 
root in due course springs the impulse whi(~h drives human beings to ruthlesA 
and shameless crime, and in'\"ests it with the false hll.lo of seH-sacrifice. And 
so, to go no further back than the last few months, India is disgraced hy the 
murder in Lahore of that yOlmg and most promising Police Officer, Mr. Ra!lndere, 
and the gallant head constable (,hanan Singh, still more recently of a highly 
respected Indian Police Officer in Bari£laJ and, lastly, by the outrage here 
whirh many Honourable Members were compelled to witness. 

I do not doubt that all right-thinking person!!, with sllch an object-
lesson fresh in their memory, will be of one mind and speak with one voice 
in reprobation of such conduct. But if there be reprobation, let it. be un-
qua~ified. To condemn a. crime in one breath, and in the next to seek excuse for 
it by laying hlame on those against whom it is directed is no true l:ondemnation. 

Speaking here as head of the Government of India, it behoves me to make it 
ahlmda.ntly l'lain that my Government will not be deten-ed by any such futile 
a.nd insensate acts from the di£lcharge of its e\idont duty to take whatever 
measures Dlay seem to it right and necessary for the pi'otection of law,al>iding 
citi1.ens. In one respect, nnd it is vitol, the task of Go~emment and of the 
I.egislatuufis the same. That task is to secure the conditions under which 
alune the things th!.l.t make- for India'~ welfare and happiness may grow . ;\ part 
from all other considCl'ations snch an event as t.hat of last Monday cannot 
possibly accelerate, any more than it shonld be allo\led to retard, the develop-
ment of Indillll institlltions and the order))" IJllrsuit of Indian aspirations, which 
the true friends of India ue~re. 

It is not by resort to force or by belief ill force that the futuro (;&n be assur. 
ed, and those who inspire and take part in such outrages are indeed the greatest. 
enemies of India's IJrogrcs.~. For let no man stand llSide and delllrie himself 
'" ith the belief that the State's "ecuntr is not the a'Tair of the indi \'id II aU. citizen. 
O:1ce the gospel of force istadmitted os & suitable means fort,he atwmpte<l coer. 
cion of Govemmbnt, there is TlO con~ict of interest, religiOus, racial, or economic, 
which it may not be I!'ought tu resc.l.e hyappeal t.) the ;.nU1C trihunal. 

The second reason for which I have required your attcmlance this morning 
\Vas to acquaint Honourable Members with the decisi.ms reachfd. by my 
'Government in"\"iew of the situation created by the ruling given Yffif.e.rday by 

. ~!le Presidant of the I.egislathe Assemhly. '1'1:e result of that ruling, which it 
is Bot m~ purpose here to discuss, is twofold. In the first place, it propcunc1s 

,. J1n interpretation of the rules, \vhich I am satisfied is not in conCormity with 
their original intention. 

In the second place, the practical effect cf the Presid~d's rnling as it stands 
is to debar Government fl'Um asking the Legislature to give it the additional 
powers of whiell i!, conceives itself to stand in need, and to make it impossible 
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for either Chamber of thO! I.egislature to"record any decision npon Government's 
proposals, or to form its own judgment upon the question whether or not it 
could usefully conduct Ita debates on these proposals "ithin the rille'! of order. 

I desire to state clearly the position of myself and my Government on both 
these issues. Entertaining as it does no douht as to the intention of the rules 
in question, my Government is none the less cOruJtrained to recognise that the 
only appropriate person toO interpret within either House of the Legislature the 
ruleR nnder whic:h it works is the Presi,lent of the House himself. If, therefore, 
the interpretation of the rules by the Presi,ient of eith~r House gh-es rise a~ now 
to a situation in whieh f'..ovt'rnment for grave reason~ is unal-lle to acquiesce, 
the only effective remedy is that eal'ly measures shmd\l he tal.en to secure by 
due authority snch amt:ndment of the rules as may he necesRary to prevent any 
re(-urreuce in future of a similarint('rruption in the normallegismthoc procedure. 
That conr.;e we propose to follow without. delay, and in order that there JUay 
he no misunderstanding, I will add that the broacl pnrpose of the amendment 
in the !'ules which we propose to seel{ will he toO seeure t.bllt the progress of legis. 
lation, which it is within the power of the Indian Legi~lature to pa.o;Iil, shall not 
be pre\'ented by the President of either House, except in virtue of express 
powers te do so conferred upon him by the Rilles anti Standing Orders_ 

Meanwhile, and penriing thp. p(ls'Iibility of further action in the Legislature, 
the primary responsihilit.y for protecting the founda.tions of the ordered 8ta.te 
I'~sts and must re.c;;t upon the Exeentive Government, of whieh I am h~a,]. 
!\either I nor my Government can neglect that respon~ibility e\'en though the 
technil~a.l difficulty ('reatf~d hy thc filling to which T ha"'e already referred bas 
marie it impossible to share it with the Legh:lature. We ca.nnot ignore the fact 
that the men behind the revollltionary mo\"ements, against which the RiU is 
direetcd, will not stay their hands becouse the enactment by the I ndianJ.f>gisla.-
ture of preventive If>gisla.tion is postpont'd. With this danger in view, and 
~peaking with a full knowledge of much that can ne('('8sarily not now he pI! blicly 
discloser], I ('onceive that it has become imperative for GOYemment to obt·ain 
the puwers prol'o!ll'd in the Public Safety Rill \\ithont furt.her delay. I have 
accordingly decided, after careful review of all the facts, to aV'l.illl'y;;elf 01. the 
autJlOrity conferred l1[1on tIle Governor Generalllndf'r section 72 of the Govern· 
ment of India Act, in order to issne an Or.-linance gi "'ing to t·he Governor General 
in Council thc powers in Illlestion. The purpoRe of thOl'le p.Hyers as the f.egisla· 
t .. lre is a.warE' is preventin', they will a'rcct none who arc content to cmploy 
their liberty in t.his country for legitimate enrl!'! hy legitimate mean!!, and t.he 
conditions under which they \vill he exerci"ed have heen t.he subjpet of very 
full and carefnl cOlllSidl~ratioll. • 

I am fully conscious of th(' ~riOl1S chara.c:tcr of the persona.} -Ie ~i;;io;'l which 
I have thought it right to tnkE", but thongh the rf'8ponsihility in this partielll:J~ 
matter rests upon t.he Governor (lE"n{'l'al a.lone. J ha .. e no fcar that my actioll 
will not command the approval of that vast majority of In;lia's people, who ha va 
faith in India's futnre, and whe-se first desire is to see tl,p-ir eountr.i- 1'1'1J<;;I,er/)11~, 
contentt'd and S<.'CllI'l'. 
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Consideration of clause 15. 422-26. 
Consideration of clause 16. 426-28. 
Consideration of clause 17. 428. 
:Addition of dausl'! after clause 18. 429-30. 
Motion ·to pass. 430. 
Adopted. 430. 

Workmen's Compensation {AmendmElnt)---

• 

'-, passed by the Legislative Assembly, laid on the table. 286. 
Considered and pas~ed. 364-65. , 

--_I 



6 INDEX TO COUNCIL OF STATB DBBATBS. 

BODYGUARD LINES, NEW DELHI-
Question re cracks in the roofs, columns, etc. of the --.. 313. 

BOMBAY-
Question re representation of labour and the depressed classes in the 

Legislative Council, -. 4. 

BOMBAY, BARODA AND CENTRAL INDIA RAILWAY-
See "Ra.ilway(s)". 

BOMBAY COTTON CONTBiACTB ACT-
Question re extension of the duration of the --, 1922. 373-74. 

BOMBAY COTTON CONTRACTS BILL-
See "BiIl(s)". 

BOMBAY LEGISLATIVE COUNCIL--
Question re representation of labour and the depressed classes in the 

-.4. 

BOMBAY PRESIDENCY-
Question re revision of the lists of voters for the Council of State in the 

-. 208-09. 

BOMB OUTRAGE-
Reference by the Honourable the President to the recent -- in the 

legislative Assembly. 409. 

BOOKING OFFICES-
Question re branch -- for pusengers' parcels on each of the State 

Railways. 280. 

BRAIDWolm, 'TUE HONOlTRABLE MR. H. L.-
Oath of Office. 1. 

BRICKi3-
Question :1-e charge of shortage of -- against a Sub-divisional Officer of 

the Public Works Department, Delhi-:- 314. 

BRITISH PARLIAMENT-
Question re sending of representatives from the Central Legislature to 

confer with the Joint Committee of the -- for framing the future 
constitution of . India. 11. 

BRITISH TROOPS-
Question re beef for -- in India. 361. 

BUDGET, GENERAL- . 
Message from His Excellency the Viceroy appointing days for the pre-

sentation a.nd discussion of the --. 14. 
Messag.r from H)s Excellency the Viceroy directing that the heads of 

expenditure specified in sub-section (3) of sections 67A of the Gov-
ernment of India ·Act· shall he open to discussion when the -- is 
under consideration. 14. 

Presentation of the -- for 1929-:ro. 139-53 . 
. General discussion of the --. 210-55. 
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.1JUDGET, RAILWAY-
Message from His Excellency the Viceroy appointing days for the pre-

sentation and discussion of the --. 13. 
Presentation of the -- for 1929-30. 57-65. 
General discussion of the -- for 1929-30. 67-91. 

BULLOCKS-
Question re-

Exports of oxen, cows, -- and calves. 362. 
Slaughter of cows and -- for . the trade in skms and hides. 362. 
Total number of cows and -- siaughtered in each of the last ten years. 

362. 

BUNGALOWS-
Question .,.e private -- for the use of military officers in Wellington 

Cantonment. 208. 

13URDON, THE HONOURABLE MR. E.-
Indian Finance Bill-

Motion to allow consideration on the same day as the Bill was la.id 
on the table. 377-78. • 

Motion to consider. 380. 
Consideration of clause 6. 395-97. 
Motion to pass. 397. 

Presentation by -- of the General Budget for 1929-30. 139-53. 
Resolution re-

Assessment of income-tax on the annua.l value of residential property .. 
196, 197-200, 202-03. • 

Deductions when determining income-tax of 10sseB incurred by persona 
who stand Burety or lend money. 269-'i2, 273, 274-75. 

Extension of banking facilities. 117-18. , 

mUSINESS-
See "Statement of Business". 

<CALCUTTA-
Question 'l"e-

o 

• • 

• 

Committee appointed to enquire into the affaira of the Imperial Library, 
--. 169-70. • 

Future management of the Imperial Library, --. 171-72. 
Librarian, Imperial Library, --. 171. 
Running aground on its way to -- of a ship containing petroleum. 3. 
Uncovered monsoon bills held by the banks in --, et,.). 264. , 

·CALVES- ' ..... 
Quest~on re exports of oxen, cows, bullocks and --. 362. , . 

;CANTONMENT BOARD-
Question re part.icipation of the non-official members of a -- in Canton-

ment administration. 325. , 



8 rNDEX TO COUNCIL OF STATE DEBATES. 

CARLE, MR.-
Quedion re appointment of -- as an Assistant Loco. Su~erintendent on 

thp. Bengal and North-Western Railway. 17Fl. . 

CENTRAL ADVISORY COUNCIL FOR RAILWAYS-
Motion for the election of a Panel for the --. 16. 
Elections to the Panel for the --. 34. 
Resolution re reconstitution of the --. 134-38. 

CENTRAL COUNCIL OF AGRlOULTURAJ .. RES~RCH~ ; ~. 
Motion for the election of a Member to the Governing Bod! of the --.. 

376-77. 
Election of the Honourable Mr. V. Ramadas Pantulu to the Governing-

Body of the -. 405. 

CENTRAL GOVERNMENT-
Question re different forms of tues and reven~es, both direct and in.-

direct, levied and received by the -- and Provincial Governments. 
9-10. 

CENTRAL LEGISLATURE-
Question re-

Garage accommodation for the motor cars of Member!! of the --. 278-
79. 

Sending of representatives from the -- to confer with the Joint Com-
mittee of the British Parliament for framing the future constitution, 

-for India. 11. 

CENTRAL PROVINCES-
Resolution re distribution of spinning whe ... l! to the famine-stricken people-

of the northern 'districts of the --. 305-11 . . , 

CHAIRMEN-
Message from His Excellency the Viceroy nominating members of the 

Cour,.cil of State to be on the Panel of --. 13. . 

CHAMPAT SINGH, BAB'u-
Question'l'e suspension of --, cashier in the Central Office, Public Works' 

Department, Delhi. 320. 

CHARANJIT SINGH, THE HONOURABLE SARDAR-
Election of -- to t!le Panel for the Central Advisory Council for Rail-

way!'. 34. 
Election of -- to the Panel for the Standing Advisory Committee for' 

the Department of Education, Health and Lands. 57. 
Election of -- to the Panel for the Standing Committee on Emigration. 

363. 
ElectU--:..'·of -- to the Panel for the Standing Committee on Roads. 430. 
Exp=:essions of regret on the deaths of Mr, S. R. Das and Sir Muhamma.d: 

Rafique. 12. 
Indian Finance Bill--

Motion to allow consideration on the same day as the Bill was laid" 
on the table. 378. 

Recent ilInes ~ of His Majesty the King Emperor. 2. 



INDn TO COUNOIL OF STATB DEBATBS. 

CHETTIAR, To HONOURABLE SIR ANNlAMALI-
Congra.tulations to the Honourable Colonel Nawab Sir Uma.r Hayat Khan 

and the -- on the honours conferred on them. 180-81. 

CHIEF AUDITOR, NORTH-WESTERN RAILWAY-
Question re stoppage of the recruitment of Hindus to the offices under· 

the -. 164. 

CHIEF JUSTIc'E(S) OF HIGH COURTS-
Question re appointment of pleaders as --. 157. 

CHRISTIANS-
Question re number of Sikhs, Muslims, Hindus and -- employed in the· 

Drawing Office of the Railway Board. 318. 

CIVIL ENGINEERS-
Question re Provident Fund for -- employed on State Railways. 163-64. 

CLAIMS-
Question re-
Extension of the period for the submission of -- by. Indian seamen ·who 

suffered liy enemy action during the European War. 168. 
Submission t.o the Controller, Local Clearing Office (Enemy Debts), of'· 
-- by lascar seamen. 93. 

CLAYTON, To HONOURABLE MR. H. B.-
Oath of Office. 1. 

CLERICAL ESTABLISHMENT--

• 

• 

Question re exclusion of ¥uhammadans bom responsible posts in the· 
-- of the GovernmElnt of India Press, Delhi. 28~-8a.. 

CLERKS-
Question re-

Animal increments of First Division -. - in the office· of the Director-
General of Post,s and Telegraphs. 163. 

Confirmation of temporary -- in the Army Department. 401. 
Disciplinary measures against ('ertain -- in the Health Office, Ne~· 

Delhi. 261. 
Efficiency bars in the time-scale of pay for first and second division ~ .• 

in the office of the Director·General of Posts and Telegraphll. 162. 
Number of Muslims and non-Muslims "ppointed as subordinates, --

and draftsmen in the Public W orb Department, Delhi. 259. 
Nu.mber of Muslims employed ,as Superintendents a.ud -- in the 

Central Office, Public Works Department, Delhi. 314. • 
Officiating and permanent promotion of -- in the Government of India. 
. Press, Delhi 283. ' .... • 
Promotion of -- in the subordinate establishment of Railway Accoua.ts. -

Offices. 206-07. . ' . 

OOAL-
Quest.ion· re total .amount of foreign 

during 1927-28 and 1928-29. Ifl5. 

...... _, 

ordered for State Railways , ' 
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CODE OF CIVIL PROCEDURE-
Question re Bill to amend section 44 of the --. 265. 

·COMMANDER-IN-CHIEF, Ills EXCELLENCY THE-
General discussion of thfl General Budget. 224-30. 
Resolution "e slaughter of milch rows for th(! SllpplV of beef to the Army. 

109-10, 111, 112. . .. --- . 

(JOMMERCJ!AL TREATIES- • 
Sta.tement laid on the table re -- affecting India. 320. 

'COMMISSION(S)-
Question re-

Expenditure on the Public Service --. 327. 
Nmnber of posts filled np by Government on the recommendation of the 

Public Service --. 327. 
Recommendntions of the Lee -- with regard to service conditions of 

the State Railways. 177. 
Recommeudations of the Royal -- on Agriculture. 159-60. 

'COMMITTEE(S)-
Question re-
-- appointed to enquire iuto the affairs of the Imperial Library, 

Calcutta. 16!)· 70. 
Report of the Indian Oinematograph --. 9. 
Report of l,he Road Df'velopment -"-'. 8-9. 

COMMITTEE ON PETITIONS-
Constitution of the --. 14. 

'COMPANIES::- " 
Question re-

Articles of association of registered --. 373. 
Powers of Local Governments and Registrars of Joint Stock -- in 

the matter of registration of --. 402. 

-QOMPANY.MANAGED RAILWAYS-
&'e "Railway(s)". 

- -COMPOSITOR(S)-
Question re-

Number of vacancies hf section-holders filled by Muslim -- in the 
Go\'ernment of India Press, Delhi. 283. 

Reduction of Basant Singl1, a -- in the Government of India Press, 
Delhi. 359, 

'CONFERENCE-
Questionre lndian delegates to the International Civil Aeronautics --

in Wa.'8hington. 15~56. , 
<CC~ vRATULATIONS-

-- to the Honourable Colonel Nawab Sir Umar Hayat Khan and the 
HODoura.ble Sir Annamali Chettiar on the hon,ours conferred on them. 
180-81. 

j' 
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«)ONSTPl'UTION OF INDIA-
Question re Bending of representatives from the Central LegisJ.a.ture to 

confer with the Joint Committee of the British Parliament for 
framing the future -. 11. 

• • 
'()ONSTRUCTION WORK-, 

Question re names of the engineers and Sub-divisional Officers posted on 
present -- not below one lakh in the Public Works Department, 
Delhi. 362. 

-cONTRACT(S)-
Question re-

Existing -- for the ~al'riage of mails between England and India .. 
94-96. 

Number of -- for woodwork given to Sardar Sunder Singh. 262-6.~. 

'CONTlM. CTOR(S)-
Question re revision of rates in the approved agreement 

Dharam Singh, -- of Government House, New Delhi. 

.cORBETT, THE HONOURABLE SIn GEO}4'FR-EY-
Indian Tariff (Amendment) Bill-

Motion to consider. 321-23. 
Motion to pass. 32~. 

of Sardar 
262 . 

Motion re clection of a Panel for the Cent.ral Advisory Council fOJ: Rail~ 
ways. 16 .. 

. Resolution re-
o Establishment, of steamer services in conjunction with State Railways. 

29-31, 31-32. 
Import of vegetable oil, etc. 123-124, 130, 131, 132-133. 
Reconstitution of the Central Advisory Council for Iy.illf,iloYs. 135-37. 
Return tickets on State Railways for third class passengers. 46-48. 

Statement laid on the table by -- re commercial treaties affecting 
India. 320. 

COUNCIL CHAMBER, NEW DELHI-
Question re faU of a portion of a. heavy stone bracket from the east 

side porch of the --. 262 . 

.cOUNCIL OF STATE-
Address by Hill Excp.lleney the Viceroy to the Members of the -- and 

the Legislative Assembly. 433-35. • 
Question re revision of the lists of voters for the -- ~n the Bombay 

Presidl'ncy. 208-09. 

COWS-
Question re-

Exports ~ oxen, --, bullocks and calves. 362. 
Slaughter of -- and bullocks for the trade in skins and hides. 362. 
Total number of -- and bullocks slaughtered in each of the la~ '~A 

years. 362. 
Resolution re slaug'lter of milch 

Army. 103-13. 
- for the supply of beef to the 

\ 

-
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CUSTOMS HOUSE, CALCUTTA- , 
Question re revision of tlie pay and prospects of the ministerial stat! ot 

the ---. 368- 'Yo. 

CYCLE ALLOWANCE- .,. 
'" Question re horse allowance and -- of subordinates in the Pub"lic Works. 

Department, DelhI. 313. 

• 
D , 

DADABHOY, THE HONOURABLE SIR M.ANECKJI-
Alleged delay in the disposal of Gov~rnment business in the Legislative-

Assembly. 367, 368. _ 
General discussion of the General Budget for 1929-30. 210-15, 232. 
General discussion of the Railway Budget for 1929-30. 70-75. 
Resolution re-

Betting at ra<'es. 53. 
Import of vegetable oil, etc. 125, 130. 

Return' tickets on State Railways for third class passengers. 43, 46, 47 .. 
48. 

DALHOlJSIE-
Question re installation of a telephone system and a trunk connection 

. at --. 165. 

DARGAIr SHARIF KHWAJA SAHIB-
Question 1'e-

Administration of the -- of Ajmer. 179, 180. 
Annual report and accounts of the income a.nd expenditure of the Com-

mitt6'~ of, management of the -- of-Ajmer. 179-80. 
Management of the -- of IAjmer. 180. 
Present constitution of the Committee of Management of the -- ot 

Ajmer. 179, 180. 

DAS, MR. S. R.--
Expressions of regret on the deaths of -- a.nd Sir Muhammad Reque. 

11-13. 

DEALING ASSISTANTS-
Question re number of Muslims employed as -- in each section of the 

Public Works Depa'ttment, Delhi. 261. 

DEATHS-
- of Mr. S. R. Das and Sir Muhanimad Rafique. 11-13.· 

DECCANI MT,T~SALMANS-
Questi<m re number of -- employed in the different Indian regimenta~ 

264-65. -
IIW"._ -
DELEGATES-

Question .,.e Indian -- to the International Civil Aeronautics Conference-
in Washin~~on. 155-156. -

I 



DELHI-
Question 'l"e-

I~EX TO COUNCIL OF STATE DEBATBS. 13 

Acting allowance to subordinate readers in the Government of India # 

Press, --. 282. 
Exclusion of Muhammadans from responsible posts in the clerical 

establishment of the Government of India Press, --. 282-83. 
Number of ,'&Cancies of section-holders filled by Muslim compositors 

in the Government of India Press, --. 283. 
Officiating and permanent promotion of clerks in the Government of 

India Press, --. 283. 
Suspension of Babu Champat Singh, Cashier, Public Works' Depart-

ment, --. 320. 

!DELHI ClTY-
_ Question 'l"e duties and emoluments of the Secretary and Assista.nt Secre-

tary of the Municipality, --. 317. 

lDELHI CITY MUNICIPALITY-
Question 'l"e duties and. emoluments of the Secretary and !Assistant Secre-

tary of the -. 317. 

iDELHI PROVINCE--
Question 'l"e-

Extension of the --. 96. 
Number of Muslims, Hindus Bnd Rikhs appointed or promoted to the 

posts of Sub-division:l! Officers or Assistant Engineers in the -.- and 
the N orth·W est Frontier Province. 258. 

iDELHI UNIVERSITY-
Election of two members to represent the CoUncil of State on the Court 

of the -. 32. . 

;DEPRESSED CLASSES-
Question f'e representation of labour and the -- in the ~ombay Legis-

lative Oouncil. 4 . 

. 1)HARAM SINGH, SARDAR- ... 
Question 'l"e revision of rates in the approved agreement of --, con-

tractor of Government House, New Delhi. 262. 

:DHULIA-
Question 'l"e branch railway from Manmad to -- via Malegaon. 160. ~ 

:DIAZ SQUARE, NEW DELHI- • 
Question 'l"e increase of the rent of the shops in -,-. 27~·. 

DINING CARS-
Question 'l"e provision of Indian -' - for upper class passengers On the 

N orth-Western Railway in 1929-30. 281. 

!DIRECTOR-GENERAL OF POSTS AND TEJ,EGRAPHS- ". 
Questio.n f'e- ..•. , 

Annual increments of first division cler1is in the offic$ of the --. 1'63. 
Efficiency bars in the time-scale of pay for first and second division 
. clerks in the otice of the -' -. 162'. 
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DIVIDENDS-

umn TO COUNCIL OF STATE DEBATES. 

Question f·e -- paid by ('ompanies manll.gi~g State-owned Railways_ 
372-73. 

l)RAFTSMEN-
Question n-

Number of Muslims and Don-:MuRlims appointed as subordinates, clerks· 
and -.- in the Public Works Dl'part.ment, Delhi. 259. 

Pay of -- working in the firm of Architects, New Delhi. 317. 

DRtAwiNG OFFICE, RAILWAY BOARD-
Question re number of Sikhs, Muslims, Hindus and Christians employed 

in the -_. 318. 

D~Dm- _ 
Question ',·e construction of a railway from-- to Nargund via Navalgund. 

8. 

DURBAR HAL~ 
Question re marble columns in and about the -- of Government House, 

New Delhi. 314. 

DUTY-
Question ·re reduction of the -- on glass bangles. 278. 

EASTERN BENGAL RAILWAY-
8('(' "Railway(s)". 

n .. 

EDt' CATION-
Question l·e-

AppointIJlent of a R,oyal ComDlission on --. 161. 
Expenditure on the -- of the children of the Anglo-Indian and Indian 

staff of the Bengal and No~th-Western Railway. 174. 

EDUCATION, HEALTH AND LANDS, DEPARTMENT OF-
Motion for the election o)f ~ Panel for the Standing Advisory Committee 

for the --. 15. 
Elections to the Panel (or the Standing Advisory Committee of the _.-. 

33, 57. , 

EFFICIENCY BARS-
Question 1"e -.- in the time-scale of pay for first and second division 

clerks in the office of the Director-General of Posts and Telegraphs. 
162 ... 

YMIQRATION-
. Motion for the election of a. Pane] for the Standing Colnmittee on --.. 

·32O-U 
Elections to the Panel for the Standing Commit+ee on -. 363. 

! 



ENGINEERS-
Question re-

INDBX TO COUNCIL 01' STATE DIIBATBS. 15. 

Examinations passed by the subordinates and -- in the Public Works: 
Department, Delhi. 314. 

Names of -- and subordinates serving in t.he Public Works Depart-
ment, Delhi, who have acquired plots of land in New Delhi. 315. 

Names of -- in the Public Works Department, Delhi, on deputation 
from other provinces fOJ" ten years or more. 316. 

Names of the -- undo Sub·divisional Officers posted on present 
construction work not below one lakh in the Public Works Depart-
ment, Delhi. 262. 

Number of -- and subordinates working as Sub-divisional Officers 
in the Public Works Department, Delhi 259. . 

Number of Europeans employed as Executive -- in the Public Works. 
Department, Delhi. 260. 

Number of Muslim and non-Muslim temporary -- and al'prentice --. 
257. 

Number of Muslims, Hindus and Sikhs appointed or promoted to· the 
posts of Sub-divisional Officers or assistant -- in the Delhi and 
North-West Frontier Proyinces. 258 . 

. Promot,ion of subordinates as sub -- and temporary -- in the 
Public Works D.f',partment, Delhi. 258·59. 

Qualified Muslim candidates for the posts of -- in the Public Workso 
Department, Delhi. 260, 

ENGINEERS, INDIAN SERVICE OF-
Question re safeguarding of the claims of Muslims in the --~ 319. 

ENGLAND-
Question 1'e-

Existing contract for the cal'l'iage of mails betweln ~ and India.. 
94-96. 

Progress reports of Indian students studying in 
European countries. 363. 

EUROPEAN COUNTRIES- , 

and other' 
• 

Question re progress reports of Indian students studying in England aD 
other --. 363. 

EUROPEANS-
Question 1·e- • 

Number of -- employed as Executive Engineers in the .Public Work 
Department, Delhi. 260. 

Number of --, etc., employed in the clerica~ and higher establis 
ments of the Government Security Printing Press, N asik. .161., . , 

EXAMINATIONS- • ' .. 
Question re- .... , 

Date of the lowest selection grade -- in the Post Office. 173-74.-
-- passed by the subordinates and engineers in the Public Wor 

Depa.rtment, 1)elhi. 314. 
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-EXCHANGE-

INDBX TO' COUNCIL OF STATE DEBATES. 

Question re grave apprehension about the course of -- during the 
year. 263-64. 

-'EXECUTIVE ENGINEER(S)-
Question re-
-- in charge of the construction of Government House, New Del~ 

315. . 
Number of Europeans employed as -- in the Public Works Depart-

ment, Delhi. 260. 

~EXHAUST ARRANGEMENTS-
Question .,.e -- in the Monotype section of the Government of India 

Press, Delhi. 360 . 

. EXPENDITURE-
Question re-

Additional -- in connection with the situation on the Afghan 
frontier. 266. 

- on the education of the children of the Anglo-Indian and Indian 
staff of the Bengal and North-Western Railway. 174 . 

.\EXPORTS-
Question re-

- of beef. 361. 
'- of oxen, cows, bullocks and calves. 362. 

I' 

~PEES-

Question re increase or decrease in the scale of -- for licences for 
guns, rifles, and revolvers. 5. 

FRANCHISE-
Question .,.e action taken on the Resolution of the Bengal Legislative 

Council recommending the grant of a special -- to-Iabour. 4. 

:'FROOM, Tn HONOURABLE SIR ARTHUR-
Alleged delay in the disposal of Government business in the Legislative 
'. Assembly. 366-368. 
Election of .- to the Panel for the Standing Committee of the De-
pa.rtm~nt of Industri~s and Labour. M. 

Indian Finance Bill-
I. ". Motion to allow consideration on the SAme day as· the Bill ,vas laid 

on the table. 378-79. 
-Consideration of clause 6. 392-94. 

( 
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G 
GARAGE ACCOMMODATION-

Question· .,.e -- for the motor cars of Members of the Centra.l Lepa-
lature. 2'18-79. . 

( 

GENERAL BUDGET-
Su under "Budget". 

\ 
GENERAL POST OFFICE, POONA-

Question rr thefts of bicycles from the compound of the --. 208. 

GHEE-
Question re use of vegeta.ble -- in hospita.ls. 157. 

GLASS BANGLES-
Question .,.e reduction of the duty on --. 278. 

GODFREY, THE HONOURABLii SIR GEORGE-
Alleged dela.y in the disposal of Government business in the Legisla.tin 

Assembly. 366-67. 
Expressions' of regret ~ the dea.ths of Mr. S. R. Das and Sir Muham-

mw Rafique. 12. 
General discussion of the General Budget. 246-47. 
Re80lution .,.e-

Betting at races. 51. 
Development of waterways. 26-27. 
Import of vegetable oil, etc. 127-28. • 

GOLD-
Question re amount of -- in the Paper Currency Reserve. 165. 

GOODS- • _ 

J 

Question re ton-miles of -- handled, ete., on the North·Western 
Ra.ilway: and certain other specified Railways. 284-85. 

GOODS WAGONS- • 
Question re nhmber of -- and third and intermediate class ca.rriages 

added to the stock of the Benga.l and North-Western Ra.ilway during 
the last six yea.rs. 372. 

GOOLAM ALI. MR. EBRAHIM- " 
Question re debarring of - from tendering for supplies to the India.n 

Army Service Corps. 375. 

GOVERNMENT BUSINESS-
Alleged delay in the disposa.l of -- in the Legislative Assembly. 366-

.68. 

GOVERl\T}tENT HOUSE, . NEW DELHI-
Question re-

Completion of the construction of --. 316-17. • 
Executive Engineer in cha.rge of the constnrntion of --. 315..... •• 
Ma.rble columns in a.nd a.bout the Durbar Hall of --. 314. 
Revision of ra.tes in the approved agreement of Sardar Dhara.m Singh, 

Contractor of --. 96!. 
o 
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GOVERNMENT OF INDIA-
Question re designation of the representative of the -- in the U mon of 

South Africa. 156. 

GOVERNMENT OF INDIA PRESS, DELHI-
Question re-

Acting allowance to subordinate readers in the 282. 
Exclusion of Muhammadans from responsible posts in the clerical 

establishment of the --. 282-83. 
Exhaust. arrangements in the Monotype Section of the -, -. 360. 
Filling of vacant posts of section-holders in the --. 360. 
Number of vacancies of section-holders filled by Muslim compositors 

in the --. 283. 
Officiating and permanent promotion of clerks in the~. 283. 
Reduction of Basant Singh, a compositor in the --. 359. 
Selection of Section-holders in the --. 360. 

GOVERNMENT OF INDIA SECRET,ARIAT-
Question re principles observed in determining the Seniority of the staff 

in the various Departments of the --. 370-71. 

GOVERNMENT' SECURITY PRINTING PRESS, NASIK-
Question re number of Europeans, etc., emplo)"ed in the clerical and 

higher establishments of the --. 161. 

(}OVERNMENT SERVANTS' CONDUCT RULES-
Question re revision of Rules 1 (a.) and 20 of the --. 169. 

GOVERNOR GENERAL, HIS EXCELLENCY THE-
--'s assent to Bills. 15. 
QuestiQ". '1;" application for the previous sanction of the -- to the 

Bombay Cotton Contracts Bill. 283-84 . 

. GOVIND DAS, THE HONOURARLE SETH-
General 'tliscussion of the Railway Budget for 1929-30. '67-70, 71, 91. 
Question re-

Beef for British troops in India. 361. 
Exportl of beef. 361. 

Exports of oxen, cows, bullocks and calves. 362. 
Slaughter of cows and bullocks for the trade in skins and hides. 362. 
Total number oc cows and bullocks sl&ughtered in each of the last 

ten years. 362. 
Resolution ff--

Distribution of spinning wheels to the famine-stricken people of the 
northern districts of the Central Provinces. 305-08, 310-11. 

Invest~ation into the systems of land revenue in the different provinces. 
~ 

Jury trials in cases of sedition. 293. 
.. •• Return tickets on,' State Railways for third class passengers. 43-44, 

48. 
'Separate Karnataka Province. 100. 
Slaughter of milch cows for the supply of \:}eef to the Army. 103-107, 

109, 110-1 ,. . 
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GRAHAM, THE HONOURABLE' MR. L.- • 
Oath of Office. 155. 
Resolution re leader of the Indian delegation to the League of Nations. 

298-300. 

GRANT-
Question re government -- to the Imperial Library in 1928-29. 172-73. , \ 

GREAT BRITAIN-
Question re control exercised over Indian students studying in -- by 

the High Commissioner for India in London. 363. 

~RINDAL, MR. E. W.-
Question t·e. length of service of --, Central Accounts Officer, Public 

W orks Dep&~ment, Delhi. 318. 

·GUNS- , 
Question re-

Increase or decrease, in the scale of fees fo;' licences for --, rifles 
and revolvers. 5. 

Number of licences for --, etc., granted, refused and cancelled in 
each of the" last five years. 4-5. 

• 
B 

HABIBULLAH, THE HONOURABLE SIR MUHAMMAD- • 
Alleged delay in the disposal of Government business in lhe --:LegislatIve 

Assembly. 366, 367-"68. • 
Expressions of regret on the deaths of Mr. S. R. Dass and Sir Muhammad 

Rafique. 11-12. • 
Motion for the election of a Mem~r to the Governing Body of the 

Central Council of Agricultural Research. 376-77. 
Motion for the election of a .Panel for the Standing Advisory Com-

mittee for the Department of Education, Health and Lands. 15. 
Motion for the election of the Panel for the. Standing Committee on 

Emigration. 320-21. 
Recent illness of His Majesty the King Emperor .• 1-2. 
Resolution re-

Distribution of spinning wheels to the famine-stricken people of the 
northern districts of the Central Provinces. 308-10. . 

Investigation into the systems of land revenue in the different p'ro-
vinces. 336-39, 345, 348-49, 353-56. " 

Statement of Business by --. 55, 91, 153, 256, 357. 

HAD OW, Tn HONOURABLE SIR AUSTEN-
Oath of ~Offi.ce. 57. 
Presentatio~ by -- o( the Railway Budget for 1929-30. 57,65. 

..... . . . 
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~IG, Tn HONOURABLE lb. H. G.--
Resolution re-

Betting at races. 53-55. . 
Jury trials in cases of sedition. 290-92, 293. 
Repeal of the Indian Arms Act.. 38-40. 
Separate Karnataka Province. 100-102. 

HANAFI, MR.-
Question re supersession by Mr. Hudson of --, a Traffic Inspector OD 

the Bengal and North-Western Railway. 175-76. 

HARDINGE BRIDGE-
Question re levy of an extra pontage charge for all traffic over the 
-- on the Eastern Bengal Railway. 5. 

HARPER, THE HONOURABLE MR. K. B.-
Indian Finance Bill-

Motion to allow consideration on the same day as the Bill was laid 
on the table. 379. ( 

Consideration of clause 6. 388-92, 393. 

HA VELI PROJECT-
Question re the --. 96. 

HEALTH OFFICE, NEW DELHI-
, Question re disciplinary measures against certain clerks. in the -. 261. 

HIDES-
Question rp slaughter of cows and bullocks for the trade in skins and 
-. 362. 

HIGH C6MbfISSIONER FOR INDIA IN LONDON-
Question re control exercised over Indian students studying in Great 

Britain by the --. 363. 

HIGH COURTS- . 
Question re appointment of pleaders as Chief Justices of --. 157. 

HINDU INHERITANCE (REMOVAL OF DISABILITIES) BILL-
See "Bill(s)". 

HINDU LAW OF INFiERITANCE (AMENDMENT) BIL~ 
See "Bill(s)". 

HINDUS-
Question re-
Amo~llts paid to work-charged Muslims, -- and Sikhs in December 

1928, and January 1929, in the 1st Division, Public Works Depart-
.. ment, Delhi. 316. . 
Number of Muslims, -- and Sikhs appointed' or promoted to the 

posts of Sub-DivisiQnal Officers or Assist&nt Engineers in the Delhi 
and N orth-West Frontier Provinces. 258. 
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Qqestion 1'e-
Number of Sikhs, Muslims, -- and Christia.ns employed in the 

Drawing Office of the Railway Board. 318. 
Stoppage of the recruitment of -- to the offices under the Chief 

Auditor, North-Western Railway. 164. 

HORSE ALLOWANCE--
Question re -- and cycle allowance of subordinates in the Public 

Works Department, Delhi. 313. 
I 
HOSPITAL(S)-

Question re use of vegetable ghee in ---.. 157. 
I 
HUDSON, MR.-

Question re-
Appointment. of. -- as a Traffic Inspector on the Bengal and North-

Wllstern Railway. 175-76. 
Supersession by - -of Mr. Hanafi, a Traffic Inspector on the 

Bengal and North-Western Railway. 175-76. 

! 
ICE-

I 

Question re inferior aerated waters and -- supplied in the running 
trains on the North-Western Railwa~·. 326. 

IMPERIAL LIBRARY-
Question re-

Appointment of a competent scholar as Librarian of the --. 328. 

• 
Committee appointed to enquire intQ the affairs of the --, Calcutta.. 

169-70. 
Difference in procedure in filling up the temporary posts of the 

Librarians of the Imperial Secretariat Library and of the 
329-30. 

Future management of the --, Calcutta. 171-72. 
Government grant to the -- in 1928-29. 172-'rnl 
Librarian, --, Calcutta. 171. • 
Reorganisation of the --. 330. 
Salaries of the Librarians of the Imperial Secretariat Library and of 

the -. 329. 

IMPERIAL SECRETARIAT LlBRARY-
Question re~ 

Difference in procedure in filling· up the temporary posts of 
Librarians of the -- and of the Imperial Library. 329-30. 

Librarian, --. 328-29. . 
Salaries of the Librari1ns of the -- and of the Imperi\l Library. 

the 

329. 
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nWOME-TAX-
Resolution .,.e-

INDEX TO COUNCIL OF STATE DEBATES. 

Assessment of -- on the annual value of residential property. 198-203. 
Deductions when determining -.- of losses incurred by persons who 

stand surety or lend money. 266-75. ' ~ 

INCOME-TAX OFFICERS-
Question re procedure followed in filling up appointments of Superin-

tendents of Post Offices and --. 327~8. 

INCREMENTS-
Question 1'e annual -- of firs~ division clerks in the office of the 

Director-General of Posta and Telegraphs. 163. 

INDIAN ARMS ACT-
Resolut,ion re repeal of the --. 34-42. 

INDIAN ARMY-
Question re promotion of Indian officell of the regula.r -- with Viceroy's 

commissions after they have passed out of Sandhurst. 205. 
i 
INDIAN ARMY SERVICE CORPS-

Question re debarring of Mr. Ebrahim Goolam~Ali from tende.ing for 
supplies to the --, 375. . 

'INDIA.N CINEMATOGRAPH COMMITTEE-
Question re Report of the --. 9. 

INDIAN FINANCE BILL-
See "Bill(s)" and also "Ruling(s)". 

" G 

INDIAN INCOME-TAX (AMENDMENT) BILL-
See "Bill(s)". 

INDIAN INSURANCE COMPANIES BILL-
See "Bill(s)". 

INDIAN LIMITATION (AMENDMENT) BILL-
See "Bill(s)". 

INDIAN MINES (AMENDMENT) BILL-
See "Bill(s)". • 

INDIANS-
( Qt1estion re number of - employed in the Secretariat of th.e Leagu8'" 

of N a~ons. 158-59 . . 
INDIAN SEAMEN (ENEMY DE:BTS) ACCOUNT-

, Question re tota.l amount received for the --. 93-94. 

INDIAN SERVICE OF ENGINEERS-
Question re /afeguarding of the claims of MUillims in the --. 319. 
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" INDIAN SUCCESSION (AMENDMENT) BIL~ 
See "'Bill(s)". • • 

INDIAN SUCCESSION (SECOND Al\IENDMENT) BILL--
See "Bill(s)". 

INDIAN TARIFF '(AMENDMENT) BIL~ 
See "Bill(s)". 

INDIAN TRADE UNIONS (AMENDMENT) BIL~ 
See "Bill(s)". 

INDUSTRIES A..~D LABOUR. DEPARTMENT OF-

23 

Motion for the election of a Panel for the Standing Committee of the 
-.16. 

Elections to the Panel for the Standing Committee of the -. 34. 

"INQALAB"- , 
Question re article in the -- of Lahore regarding the establishment-

of the Public Works Department, Delhi. 258. , 
INTERNATIONAL CIV[L AERONAUTICS CONFERENQ»-

Question re Indian delegates to the --' in W ashington. 1~5-5fi. 

IRVING, THE HONOURABLE l\fR. MILES-
Oath of Office. 1. 
Resolution re investigation into the systems of land revenue 'in the 

difffrent provinces. 332, 349-50. 

ISSURDY PABNA-SADHUGANJ RAILWAY-
See "Railway (s)" . 

J 

JACKSON, lb.-

• • 

Qnestion re appointment of - as an Assistant Storekeeper on the 
Bengal and North-Western Railway. 178-79. 

JAFFER THE HONOURABLE SIR EBRAHIM HAROON-
Election of -- to the Panel fo; the Central, Advisory Council for· 

Railways. 34. • 
Election of -- to the P.anel for the Standing Advisory Committee of 

the Department 01 Education, Health and Lands. 33. 
Election of -- to the Panel for the Standing Committee of the Depart-

ment of Industries and Labour. 34. ' 
Election of -- to the Panel for the Standing Commit-tee on Emigra.-

tion. 363. 
Question re-

A:TJ1ollnts' paid to work-chal·ged Mmiims, Hindus and Sikhs in Decp.;.n~ 
bel', 1928, and January, 1929, in the 1st Division, Public Works 
Department, D!lhi. 316. 
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. -JAFFER, Tn HONOURABLE SIR EBRAHIM HAROqN-contd. 

Question re-contd. 
Charge of shortage of bricks against a Sub-divisional Officer of the 

Public Works Department, Delhi. 314. 
Completion of the construction of Government House, New Delhi. 

316-17. 
Control exercised over Indian students in Great Britain by the High 

Commissioner for India in London. 363. 
Counting towards pension of the services of persons sent to Kenya 

Colony by the Indian military authorities. 319. ' 
Cracks in the roofs, _columns, et(:., of the Bodyguard.:.c.Lines, N".'Delhi. 

313. . 
Duties and emoluments of the Secretary and Assistant Secretary of 

the Delhi City Municipality. 317.' -
Examinations passed by the subordinates and engineers serving in the 

Public Works Department, Delhi. 31 •. 
Executive Engineer in charge of the construction of Government 

House, New Delhi. 315. 
Horse allowance and cycle allowance of subordinates in the Public 

Works Department. Delhi. 313. 
ImprovemE'nt of the conditions 0f service of the staff of the Bombay, 

Baroda and Central India Railway. 205-06. 
Inferior aerated waters and ice supplied in the running t.rains on the 

North-Western Railway. 326. 
Land Development Officer in the Public Works Department, Delhi. 

315. 
< Length of service of Mr. E. W. Grindal, Central Accounts Ofticer,. 

Public Works Department, Delhi. 318. 
Marble columns in and about the Durbar Hall of Government House, 

New Delhi. 314. 
Names of engineers and subordinates serving in. the Public Works 

Departine'iit, Delhi. who have acquired plots of land in New Delhi. 
315. 

Names of engineers in the Public Works Department, Delhi, on 
deputati[ln from other provinces for ten years or more. 316. 

New issue of the sterling loan ot £10,000,000. 206. 
Number of Muslims employed as superintendents and clerks in the 

Central Office, Pubilc Works Department, Delhi. 314. 
Number of Sikhs, Muslims, Hindus and Christians employed III the 

Drawing Office of the Railway Board. 318. 
Overbridge over the level crossing at Koregaon Road, Poona. 207-08. 
Participation of the 'l\on-official members of a Cantonment Board in 

Cantonment adm inistration. 325. 
Pay of draftsmen working in the firm of Architects, New Delhi. 317. 
Policy adopted in fixing rates for State Railways. 206. 
'Private bungalows fer the use of military officers in Wellington Ca.n-

. tonment. 208. _ 
Progress J~ports of Indian-students studying in England and other 

EurQpean countries. 363. . 
P,omotion of clerks in the subordinate establishment of Railway 

Accounts Offices. 206-07. 
Promotion of Indian officers of the regular Indian Army with Vicel'oy!.s 
Commission~. after they have passed out of Sandhurst. 205. 

f 
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JAFFER, THE HONOUBABLII SIR EBMHIM HAROON-cont4. • 
Question re-conold. 

Qualifications of the officer in charge of the Standardization Branch, 
Railway Board. 317-1B. 

Revision of the lists of voters for the Council of State in the Bombay 
Presidenoy. 2OB-09. 

Rules for the transfer of accounts officers. 31B-19. 
Safeguarding of the claims of MUlij.ims in the Indian Service of 

Engineers. 319. 
Sugar indu'stry and acreage under sugarcane in India. 207. 
Supe1'llession by Babu Piarey Lal of subordinates in the Public Works 

Department, Delhi. 316. 
Supervision of the progress of Indian students studying abroad. 362. 
Suspension of Babu Champat Singh, cashier in the Central Office, 

Public Works Department, Delhi. 320. • 
Testing of line in the Public Works Department, Delhi. 317. 
Thefts of bicycles from the compound of the General Post OfficI', Poona. 

208. • 
Total number of Indian students studying abroad in 1928. 
Various kinds of lime approved by the PubliJ Works 

Delhi. 315. 
Want of an overbridge at Mettupalaiyam. 326-27. 

Resolution re development of waterways. 22.' . ,. 

362. 
Department, 

JALPAIGFRI-
Question re platform at -- on the Eastern Bengal Railway. 10. 

JESSORE-
Question re construction of a railway between -- and Rajbari on the 

Eastern Bengal Railway. 10. 

JOINT COMMITTEE OF THE BRITISH PARLIAMENT- ~ • 
Question re sending of representatives from the Central Legislature to 

confer with the -- for framing the future constitution of India. 11. 

JOINT STOCK COMPANIES- • 
Question re powers of Local Governments and Registrars of -- in the 

matter of registration of Companies. 402. . 
I 
JUDICIAL AND EXECUTIVE FUNCTIONS, SEPARATION OF-

Question re -- in the Madras Presidency. 4 . 

JURY TRIALS- • 
Resolution re -- in cases of .sedition. 286-94. • 

JUTE STICKS-
Question re manufacture of paper pulp from -- or sugarcane refuse.. 6. 0 

KARNATAKA PROVINCE-
Resolution re separate 97-102 

'\ 

" 

0' 
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KASHI TIRTH SUDHAR TRUST-. 
"Question re creation of the -- in Benares 'under the Ancient Monu-

ments Preservation Act. 278. 
KAUL, MR.-

Question re enquiry by the late -. - of the Railway Board into labour 
questions on the Bengal and North-Western Railway. 175. 

KENYA COLONY-
Question re counting towards pension of the services of persons sent to· 

-- by the Indian military authorities. 319. 

KHAPARDE, THE HONomi"ASLE MR. G. S.-
Indian Finance Bill-

Motion to allow consideration on the same day as the Bill. was laid 
on the table. 378. 

Question 're-
Annual increments or first division clerks in the office of the Director-

General of Posts and Telegraphs. 163. 
Efficiency bars in the time-scale of pay for first and second division, 

clerks in the office of the Director-General of Posts and Telegraphs. 
162. . 

Enquiry into the time-test in the Post Office. 163. 
Exclusion of the work done by Postal Inspectors from the investigation 

into the question of the time-test in the Postal Department. 6. 
Exhaust arrangements in the Monotype section of the Government of 

India Press, Delhi. 360. 
o Existing contract for the carriage of mails between England and India .. 

94-96. 
Extension of the Delhi Province. 96. 
Filling of vacant posts of section-holden in the Government of India. 

Press, Delhi. 360. 
Haveli Project.. 96. 
Reduciio~ of Basant Singh, a compositor in the Government of India: 

Press, Delhi. 359. 
Selection of sectJon-holders in the Government of India Press, Delhi. 

360. 
Submis§ion to the Controller, Local Clearing Office (Enemy D~bts), 

of claims by lascar seamen. 93. . 
Total amount received for the Indian Seamen (Enemy Debts) account.. 

93-94. 
Resolution re-

o '" Investigations into the systems of land revenue in the different pro-
vinces. 340, 343-46, 351. 

Jury trials in case of sedition. 288-90, 291. 
Repeal of the Indian Anns Act. 37-38. 

KlNG-EMPEROR, HIS MAJESTY TBlil-
.Recent illness of --. 1-2. 
Message trom Her Majesty the Queen-Empress expressing thanks for 

the'loyal message received from the Council of Sta.te relating to the 
recent illness of --. 155. 

c'KIS'HORE, BABu DA VINDRA-
Question r(' transfer of -- from the Establishment Section to the 

Accounts Section of the Public Works Depa.rtment, Delhi. 359. 
~ 
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KOBAT RIOT- ~ 
Question re inability of the sufferers in the -- to pay the instalment 

of the loan advanced to them by Government. 164-65. 

KOREGAO~ ROAD-
Question re overbridge over the level crossing at --, Poona. 207-08. 

L 
LABOUR-

Question re-
Action taken on the Resolution of the Bengal Legislative Council 

recommending the grant of a special franchise to --. 4. 
Representation of -. - and the depressed classes in the Bombay 

Legislative Council. 4. 

LABOURERS-

.. 

Question re deductions from the wages of -- employed on tea. estates in 
Assam. 162. .., 

LABOUR QUESTIONS-
Question re enquiry by the late Mr. Kaul of the Railway Board into --. 

on the Bengal and North-Western Railway. 175. • 

LABOUR UNION-
Question re registered 

Western Railway. 174. 
of the workmen of the Bengal and North-

LABORE-
Question re article in the "Inqalab of -- regarding the establishment of 

the Public Works Department, Delhi. 259. .. . 
LAND DEVELOPMENT OFFICER-

Question re -- in the Public Works Department, Delhi. 315. 

LAND REVENUE-
Resolution ·re investigations into the systems of -- in the differant 

provinces. 331-57. 
I 

LAND REVENUE ASSESSMENT-
Question re principles of --. 160. 

LASCAR SEAMEN-
• 

Question re submission to the Controller, Local Clearing: Office (Enemy 
Debts), of claims by --. 93. 

I •. 

LEADER OF THE HOUSE, THE HONouRAB~n-
Sta.tement of Business by --. 55, 91, 153, 256, 357. 

", 

LEAGUE OF NATIONS-
Question re-

Amoy.nt of India's contribution 
the last three' years. 157. 

• 

to the expenses of the , 
) 

during· 



INDEX. TO COUNCIL 01' STATE DEBA'l'BS •• 

LEAlGl1E OF NATIONS-conttl. 
Question re-

Number of Indians employed in the Secretariat of the --. 158-59. 
Speech of Lord Lytton at the last session of the --. 158. 

Resolution re-
Leader of the Indian delegation to the --. 294-305 . 

• 1.EE COMMISSION-
Question re recommendations of the .-' - with regard to service condi-. 

tions on the State Railways. 177. 

LEGISLATIVE ASSEMBLY-

• 

Address by His Excellency the Viceroy to the Members of the Council 
of State and the --. 433-35. 

Alleged'delay in the disposal of Government business in the --. 365-68. 
Indian Tariff (Amendment) Bill, passed by the --, laid on the table. 

266, 
Message from the -- intimating that that Chamber had agreed to the 

amendments made by the Coun('il of State in the Hindu Law of 
Inheritance (Amendment) Bill. 33. 

Message from the -- intimating that that Chamber had agreed, 
without any amendments to the Indian Limitation (Amendment) Bill. 
l~ . 

Message from the -- intimating that that Chamber had agreed, 
without any amendments to the Presidency-towns Insoh-ency (Amend-
ment) Bill. 286. 

Reference b~· the Honourable the Rl'esident to the recent bomb outrage 
• in the .-. 409. 

LEGISLATIVE COrNCIL-
Question I'e- " 

Action taken on the Resolution of the Bengal -- recommending the 
grant of ~ wpecial franchise to labour. 4. 

Representation of labour and the depressed classes hi the --, 
Bombay. 4. 

LEVEL eR OSSI};G-
Question ,'('-

Causing of delays to road traffic at the -- at Moghalpura on the 
North-Western Railway. 280. 

Construction of an over bridge to replace the road -- at Moghalpura 
station on the Korth-Western Railway. 280. . -

Overbridge over the -- at Koregaon Road, Poona. 207-08. 

'LIBRARIAN(S)-
'Question re-

Appointment ot a competent, scholar as -- of the Imperial Library. 
·329. . , 

• Dil'ference ig. procedure '-. i~ filling up of the temporary p'osts of the 
-- of. the Imperial.Secretariat Library and ~he Imperiait Libra.ry. 
329-:iO,' 

. c. ---4., Imperial Library, Calcutta. 171. 
--, Imperial Secretariat Library. 328-29 . 

. Salaries of the -- of the Imperial Secretariat Library and of the 
Imperial Libr1~" 329. • 
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LICENCES- ..... 
Question re-

Increase or decrease in the sca.le of fees for -- for guns, rifles a.nd 
revolvers. 5. 

Number of -- for 'guns, etc., granted refused and ca.ncelled in eaeh 
of the la.st five years. 4-5. 

~IME-
Question re-

Testing of -- in the Public Works Department, Delhi. 317. 
Various kinds of -- approved by the Public Works Depa.rtment, 

Delhi. 315. 
I 
LOAN(S)-

Question fe-
Inability of the sufferers in the Kohat riot to pa.y the instalment of 

the -- a.dvanced to them by qovernment. 164-65. 
-- repayable in 1930, and thereafter. 280. 
New issue of the sterling -- for £10,000,000. 206. 
Sterling -- is~ued in January, 1929, 5-6. 

LOCAL CLEARING OFFICE (ENEMY DEBTS)-
Question re.submisslOn to th~ Controller, -- of claims by lascar seameD. 

93. 

LOCAI_ GOVERNMENTS- , 
Question re powers of -- and Registrars of Joint StOCK Companies in 

the matter of registration of companies. 402. ' 

LOCOMOTIVE DEPARTMENT- c> ., 

Question re non-admission of Indian apprentices into the -- of the 
Bengal and North-Western Railwa.y. 177. 

LOCOMOTIVE SUPERINTENDENT-
Question re a.ppointment of Mr. Carle a.s an Assistant -- on the 

Benga.1 and North-Western Railway. 178. 

LYTTON, LORD:- . 
Question re speech of -- at t.he last session of the Lea.gue of Na.tion;. 

. 158. • 

• 
MADRAS PRESIDENCY- . 

Question re separation of Judicial and Executive fU!lctionll" in the _,' 
4. 

MADRAS SALT (AMENDMENT) BILL-
Su "Bill(s)". , 

) 

." 

',' 
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MAH41:NDRA PRASAD, Tn HONOURABLE MR.-
General discussion of the Railway Budget for 1929-30. 85-87. 
Question re- . 

Appointment of Mr. Carle as an Assistant Loco.Superintendent on the 
Bengal and North-'W.estern Railway. 178.' 

Appointment of Mr.- Hudson as a Traffic Inspector on the Bengal and 
North-Western Railway. 175-76. -

Appointment of Mr. J.ackson as an Assistant Store-keeper on the 
Bengal and North-Western Railway. 178-79. 

Enquiry by the late Mr. Kaul of the Railway Boa.rd into labour 
questions on the Bengal and North-Western Railway. 175. 

Expenditure on' the education of the children of the Anglo-Indian 
and Indian staff of the Bengal and North-Western Railway. 174. 

Grant of overseas pay to Indian officers of the Bengal and North-
Western Railway. 178. 

Indian and European running rooms at certain stations on the Bengal 
and North-Western Railway. 176. 

Non-admission of Indian apprentices into the Locomotive Department 
of the Bengal and North-Western Railway. 177. 

Pay of certain classes of employees on the Bengal and North Western 
Rq.ilwity. 175. 

Quarters for stationmasters on the,Bengal and North-Western Railway. 
176. 

Recommendations of the Lee Commission with rl!gard to service 
conditions of the State Railways. 177. 

Registered labour union of the workmen of the Bengal and Nopth-
• Western Railway. 174. • 

Revis'lon· of the pay of Indian and European officers of the State and 
Company-managed Railways. 177. 

Supersession by Mr. Hudson of !\Ir. Hanafi, a Traffic Inspector on the 
Bengal and North-Western Railway. 175-76. 

Total st.e~th of Indian and European officers on all Company-
managed Railways on the 1st April 1924, and the 1st April 1928. 
176-77. 

MAILS- . 
Question' rei existing contract for the carriage of -- between England 

and India. 94-96. 
MALEGAON-

Question re branch railway from Manmad to Dhulia. via ---_ 180 • 
• MALPE-

Question re railway line fr6!n Mangalore to --. 6-7. 

MANGALORE-
Question re railway line from -- to Malpe. 6-7. 

• MA~MAD-
, Question re )lranch railway from -- to Dhuli~ via Ma.1egaon. 160 . . 

JtlAl'.T}[OHAl'.TDAS RAMJI. THE HONOURABLE SIR-
., Elt-ction of -- to the Pan,~1 for t.he FH,anding Committee on Emigratioll. 

363. ,_ ' 
General discussion of th~ General Budget.~7-49. , 
Qu('stion Z'p replrt of the workillg of the new rullee ratio ~f 18. ad. 2-3. 
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MATCH INDUSTRY (PR·OTECTION) BILL-
Sec "BilI(s)". 

MAYO, MISS KATHER!NE-

31 

Question re issue of free railway passes by some of the Government 
managed Railways to --. 156. 

McWATTERS, THE HONOURABLE MR. A. C.-
Indian Finance BilI-

Consideration of clause 6. 392. 
Motion for the election 0! a Panel for the Standing Committee for 

the Department of Industries and Labour. 16. 
Motion for the election of a Panel for the Standing Committee on 

Roads. 402-03, 404. 
Oath of Office. 1. 
Resolution re-

Development of Waterways. 23-!6. 
Reduction of the price of postcards. 186-89. 102-93. 

Workmen's Compensation (Amendment) Bill-
Motion to consider. 364-65. 
Motion to pass. 365. 

MEHR SHAH, THE HONOURABLE NAWAB SAHIBZADA SAIYID MOHAMMAD-
Indian Finance Bill-

Motion to allow consideration on the same day as the Bill 'was la.id 
on the table. 378. 

IIESSAGE(S)-
-- from Her Majesty the Queen-Empress expressing thanks for the 

loyal -- received hom the Council of 'State re the recent illness of 
His Majesty the King-Emperor. 155. ~ " 

'-- from His Excellency the Viceroy appointing days for the presenta.-
tion and discussion of the General Budget. 14. 

-- from His Excellency the Viceroy appointing daY$ for the pre-
sentation and consideration of the Railway Budget. 13. 

-- from His Excellency the Viceroy directing that the heads of 
expenditure specified in sub-section (3) of section, 67A of the Gov" 
ernment of India -Act shall be open to discussion when the Budget is 
under consideration. 14. 

-- from His Excellency the Viceroy nominating Members of the. Council" 
of State to be on the Panel of Chairmen. .13. . 

-- from His Excellency the Viceroy requiring the attendance of the 
Members of the Council of State in the Legislative Assembly Chamber 
at 11 o'clock on Friday, the 12th April, 1929. 431.' 

-- from the Legislative Assembly intimating that that Chambel' had 
agreed to the amendmeu.ts made by the Council of Sta.te in the Hindu 
Law of Inheritance (Amendment) Bill. 33, 

-- from the Legislative Assembly intimating that that C'l}amber had 
agreed without any amendments to the Indian Limitation (~en~' 
ment) Bill. 15. . ' 

-- from the Legislative Assembly intimating that th~t Chamber had 
agreed without '",DY amendments to the Presidency-towns Inso!vency 
(Amendment) Bill. 286. , 



32 INDEX TO COUNCIL OF STATE DEBATES. 

• 

M:w.rTUPALAIYAM-
Question re want of an overbridge at --. 326-27. 

MIDNAPUR-
Question re rifie practice by railway volunteers In certain villages in 
-.3.-

MILITARY AUTHORITIES-
Question re counting towards pension of the services of persons sent to 

Kenya Colony by the Indian --. 319. 

MILITARY OFFICERS-
Question re private bungalows for the use of -- in Wellington Can-

tonment. 208. 

MINORITY COMMUNITIES-
Question re safeguarding of the claims of -- in the Public Works De-

partment, Delhi. 261. 

MIT'lER. 'l'RE HONOtTRABLE SIR BROJENDRA-
Oath of Office. 1. 1 

Pref!idency-towns Insolvency (Amendment) Bill-
Motion for leave to introduce. 17. 
Motion tooonsider. 65-66. 
Motion to pass. 66. 

Ti-ade Disputes BiIl-
CoDiideration of clause 2. 418-19. 
Consideration of clause 16. 426-27. 
Consideration of cla.use 17. 428. 

MITRi\. TITE HONOURARLE SIR BHUPENDRA NATH-
Trade Di1pfttes Bill-

Consideration of clause 15. 422-23, 426. 
Consideration of clause 1'1. 428. 
AdditioI4 of a clauEe after clause 18. 429-30. 

MOGHALPURA.-
Question re-

CII.using of delays to road traffic at the level crossing at -- on the 
North-Western Railway. 280 . 

Construction of an overbridge to replace the road level croBBing at 
-- on the North-Western Railway. 280. 

JrlONSOON BILLS-
9uestion re uncovered -- held by the banks in Calcutta, etc. 264. 

MoOKER.mE .. THE HONOURABLE SRI.TUT RAMA PRASAD-
ElectioR of -- to the Panel for the Standing Advisory Committee for 

the :Department of Education, Health and Lands. 5'1. -
•• V'otion for the election of the Panel for the Standing Committee on 

Roads. 403. 
Election of -- to the Panel for the Studing Committee on Roads. 
.~., - . 

I 



IXDE.'t TO COL'"NCIL OF STATE DBBATEB. :33 

.M~OKEHJ.EE THE HO:,OURABLE S~lJn RAMA PRASAD-cotltd. 
Question reo-

Committee appointed to enquire into the affairs of the Imperial 
Library, Calcutta.. 169-70. 

Extension of the period for the submission of claims by Indian sea-
men who. suffered by enemy action during the European War. 168. 

Future management of the Imperial Library, Calcutta. 171-72. 
Government grant to the Imperial Library in 1928·29. 172-73. 
Librarian, Imperial Library, Calcutta·. 171. 
Reparli!:.,tion awards to Indian and other Beamen who suffered by enemy 

action during the European war. 168-69. 
Revision of Rules 1 (a) and 20 of the tGovernment Servants' Conduct 

Rules. 169. 
Question tS.tpplementary) re confirmation of tempora.ry clerks in the 

Army Department. 401. 
Resolution l'e-

Betting at races. 52-53, 54. 
Import of vegetable oil, etc. 129·30. 
Reduction of the price of postcards. 181-86, 191·93. 

MOTI CHAND, THE HONOURABLE RA.JA~. 
Resolution re impor.t of vegeta.ble oil, etc. 129. 

)rOTOR CARS- " 
Question re garage accommodation for the -- of Members of £be Cen-

tral Legislature'. 278-79. 

MOTOlt SPIRIT~ 
Increase of the duty on -- (Discussed under the Indian FiDanC6 

Bill). ·388-97. 
•• 

MUHAMMADANS~ 
Question re exclu!!ion of -- from rCAponsible poets in the" clerical 

esta.blishment of. the Government of India PreBS, Delai. 282-83. 

MUHA:MMAD HUSSAIN, THE HONOURABLE MUN ALI BAKS.H~ 
Election of -- to the Panel for the Standing Committee on Road •. 

430. 

1\IUKHER TEE. THE HONOURABLE SRI.JUT LOKENATH~ 
EI,,(·tion of -. to the Panel for the Central AdviflOry Conndl for 

Railway<!. 34. 
Election of -- to the Panel for the Standing Ad~iBOi'Y Committee of 

the' Department of Eduea.tion, HeaJtb altd Lands. 33. 
Election of -- to the Panel for the Standing Committee of the • De· 

partuient of Industries and Labour. 34. 
General dil!Cllssion of the General Budget. t37-41. 

lfUNICIP ALITY-
. Questionre duties and 6molu.menta of the Secretary and Auilt~nt Bee-

retary of the D,el1!,i CIty -. :n,. 
D 

) 
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llUflLIM(S)-
Qileation re-

INDEX TO COUNCIL OF STATE DEBATES 

Amounts paid to work-charged --, Hindus and Sikhs in December 
1928 and January 1929 in the 1st Division, Public Works Depart-
ment, Delhi. 316. 

Number of -- a.nd non- --, appointed a.s subordinates, clerks and 
draftsmen in the Public Works Department, Delhi. 259. 

Number of -- and non- -- temporary engineers and apprentice 
engineers. 257. 

Nilmber of -- employed as dealing assistants in each section of the 
Public Works Department, Delhi. 261. ' , 

Number of -- employed as Superintendents and clerks in the Cen-
tral Office, Public Works Department, Delhi. 314. 

Number of -,-, Hindus and Sikhs a.ppoiJ.lted or promoted to the 
posts of sub-divisional officers or assistant' Engineers" in the Delhi 
and North-West Frontier Provinces. 21)8. ' 

Number of Sikhs, --, Hindus and Christians employed in the Draw-
ing Office of the Railway Board. 318. i 

Number of vaca.ncies of section-holders filled by -- compositors in 
the Government of India Press, Delhi. 283. 

Qualified -- candidates for the posts of engineers in the ,Public 
Works Department, Delhi. 260. 

Safeg)la.rding of the claims of -- in the Indian Service of Engineers. 
319. -

llUSSALMANB-
Question re number of Deccani -- employed in the different Indian 

regiments. 264-65. 

lIUZAMMIL-ULLAH, THE HONOURABLE NAWAB SIR ltUHAMM.\D-
Indian F1itoo.nce Bill-

Motion to alter cllnsideration on the same day as the Bill was laid 
-, on the table. 378. 
Consideration of clause 6. 193. 

NARADWIPA GHAT -
Q11I'."t;OIl I'r provision of amenities for pas'!engers at -- ~Jll.ti~.ln, :>:jQ. 

NAIR, THE HONOlTRABLE SIR SANK-ARAN-.. 

Indian Finance lUll-
Motion to anow consideration on the same day as the Bill wa.s la.id 

on the table. 378. 
Resolution I't' leader of the Indian delegation to the LAngue of 

~l'a.tions. 300-02, 303. 

NARGUND-
Question re cOnstruction of a railway from Dundur to -- fJia. Nava.l-
~n~ ~ , , 
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'NABIK- ... 
Question re number of Europeans, etc., employed in the clerical and 

higher establishments of the Qovernment Security Printing Press, 
-. 161. 

NATE SAN, THE HONOURABLE MR. G. A.-
Election of -- to the Panel for the Central Advisory Council for' 

Rail ways. 34. 
Election of -- to the Panel for the Standing Committee on Emigra-

tion. 363. 
G"II~ I'd discussion of the General Budget. 230-34. 
Question re-

Amount of India's contribution to the expenses of the League of 
Nations during the last three years. 157. 

Appointment of a Royal Commission on Education. 161. 
Appointment of pleaders as Chief Justices of High Courts. 157. 
Branch railway from Manmad to Dhulia 't·ia ]falegaon. 160. 
Cn·:ttion of the Kashi Tirth Sudhar Trust in Benar'~s nnder the 

Ancient Monuments Preservation Act. 278. 

Deductions from the wages of labourers employed on tea. estates i&' 
Assam. 162. 

D!'~ignation of the representative of the Government of India in the 
Union of South Africa. 156. 

Indian delegates to the International Civil Aeronautics Confel'ence 
in Washington. 155-56. ' 

Issue of free railway passes by sonie of the Government-managed Rail-
ways to Miss Katherine Mayo. 156. 

Number ·of Europeans, etc., employed in the clerical and higher 
establishments of the Government Security Prir.tr.1g Press, Nasi~. 
16I. 

NlIOlher of Indians employed in the Secretariat of the [caLlII\,. of 
Nations. 158-59. 

P1'inciples of land revenue U8essment. 160-61. 
Recommendations of the Royal Commission on Agriculture. 159-00. 
Rules regulating the formation of new ,Provincial Services. 160. , 
Speech of Lord Lytton at the last session of the League of Nations. 

158. 
U .• !. of vE'lletable ghee in hospitals. 157. 

• Resolution re-
Assessment of income-tax on the annual value of residential property. 

200. 
Import of vegetable oil, ete. 121. 
Investigation into the systems of land revenue in the different .pro-

vine!"!!. 344.346. 
Leader of the Indian delegation to the League of Natiops. 300. 

NAVALGUND-
Question re construction ofa railway· from Dundur to N argund 1Jitl 
-.8. ,./ 

\ 
) 
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NEW"DELHI-
Q!lestiUJl 1'~ 

INDEX TO COUXCIL OF STATE DEBATE's. 

Completion of the construction of Government House, --. 316-17. 
Cracks in the roofs, columns, etc., of the Bodyguard Lines, --. 

313. 
Disciplinary measures against certain clerks in the Health Office, 
-. 261. 

Distinction made between banta shops and shops for general merchan-
dise in the allotment of shops in --. 279. 

Executive Engineer in charge of the construclion of Government 
House, --. 315. 

Increase of the rent of the shops in Diaz Square, --. 277. 
Marble columns in and about the Da.rbar Hall of Government House, 
-. 314, 
Names of engineel.'8 and subordinates serving in the Public Works De-

partment, Delhi, who have acquired plots of land in --. 315. 
Pay of draftsmen ·workingin. tpe fir.IU.-oi.i.·Arcltitects, --. 317. 
Revision of rates in the ap"pr~lt1l#1'~_ Sardar Dharam Singh, 

Contrar.t .())" of Governmp.nt "House. -"-' -: . 262. 
Tenders for the lease of shops in --. 277-78. 

NORTH-W,ESTERN RAILWAY-
See '·Railway(s)". 

N{)RTH-WEST FRONTIER PROVINCE-
Question re numher of Muslim.s, Hindus and Sikhs' appointed or pro-

mot,,·l t'l th~ n()~t!! of !lub-divisional Officers or aRsistant sl)ginesrs in 
the Delhi Province and the --. 258. 

! 

'. o 
OATH OF OFFICE-

Basu, the :Honourable Ra.i Bahadur S. O. 1. 
Braidwood, the Honourable Mr. H. L .. 1. 
Clayton., the Honourable Mr. H. B. 1. 
Graham, the Honourable Mr. L. 155. 
Hadow, the Honourable Sir Austen. 57. 
Irving, the Honourable Mr. Miles. 1. 
McWatters, the Honourable Mr. A. C. 1. 
Mitter, the Honouraole Sir Brojendra.. 1. 
Bhamaldhari LaB, the Honourahle,Mr. 407. 
Symons, the Honourablp. Major-General T. H; 93. 
Watson. the Honourable Mr. C. C. 33. -
Woodhead. the Honoura.ble Mr. J. A. 3~ • 

• OFFICERS-
Qpestion 'e- . 

'. Gra.nt of overseas pay to Indian -- of the Bengal and North-Western 
Railway. 178. " 

• &vision of the pa.y of India.n and European -- of the State and 
Compa.ny-r..anaged Railways. 1'1'7. 



INDE~ TO COUNCIL OF ~TATE DEBAtES. 37' 
OFFICERS-contd. -Question re-contd. 

Total. strength of Indian and European -- on all Company-managed 
Railways on the 1st April, 1924, and the 1st April, 1928. 176-77. 

OVERBRIDGllr-
. Qilestioll T~ 

Construction of an --'to replace the road level crossing at Mogha.l~' 
pura on the North-Western Railway. 280. 

---- over the level crossing at Koregaon Road, Poona. 2i.i7 0'; 
Want of an -- at Mettupalaiyam. 326-27. 

OVERSEAS PAY-
Question 're grant of -- to Indian officers of the Bengal and North-

Wedern Railway. 178. 

OXEN-
Question re .exports of --, cows, bullocks and calves. 362. 

p 

PANEL OF CHAIRMEN-
Message from His Excellency the Viceroy nominating Members of the 

Council of State to be on the --. 13. • 

PAPER CURRENCY RESERVE-
Question re amount of gold in the --. 166. .. .. 

PAIPER PULP-
Question re manufacture of -- from jute sticks or sngarcane refuse. 

6. 

PASSENGERS-
Question T(' increascrl traffic in --, carried on eaeh of the Htnte Rail-

ways from 1st April to 31st December. 1928. 374. • 

PASSENGERS' PARCELS- • 
Question r('. branch bookin/!: offices for -- on each of the State Rail-

ways. 280. • 

PAY-
QnestioB r&-

Efficiency bars in the time-seale of -- for first and aecnnd division 
clerks in the office of the Direet.or-General of Posta and Telegraphl. 
~ , ~ 

Grant of overseas -- to Indian officers of the Bengal and .NortjiJ 
Western Railway. 17.8. 

-- of certl'in classes of employees on the Bengal and North-Western 
. Railway. 175.' 
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PAY~QnrJ. 

Question .re-co-ntd. 
-- of draf~men working in the firm of Architects,' New Delhi. 317. 
Raising of the maximum -- of the literate staff in the Tr6 De-

partment of the North-Western Railway. 167-68. 
Rates of -. - of the officers a.nd the staff of the Railway Board. •. 
Revision of the -- and prospects of the ministerial staff of the 

Calcutta Custom8 House. 369-70. 
Revision of the -- of Indian and Europea.n officers of the State a.nd 

Company-managed Railways. 177. 
Special -- of Assista.nt Directors-General of Posts and Telegraphs. 

263. 

PENSION-
Question re counting towards -- of the services of persons sent to 
• Kenya Colony by the Indian military authorities. 319. 

IPETROlr-
Question rr. suggested tax on --. 8-9 . 

. PETROLEUM-
Question re running aground on its way to Calcutta of a ship contain-

ing --. 3. 

PIA'REY LAL, BABu-
Question "e supersession by -- of subordinates in the Public Works 

Department, DelhI. 316. 

PLATFORMS~ 

Question ,'e-
Condoning of 

• 375. 
-- at J alpaiguri 

;PLEADERS-

in the front of houses in Ambala Cantonment. . 
station on the Eastern Bengal Railway. 10. 

Question I'e appointment of -- as Chief Justices of High Courts. 157. 

PONTAIGE CHARGE-
Question ,'e levy of an extra -- for all traffic over the Hardinge 

Bridge on the Eastern Bengal Railway. 5. 

POONA-· 
Question~1'e-

O"erbl'idge over the level crossing at Koregaon Road, --. 207-08. 
• Tflefts of hicyc)l'S' from the compound of thE' GE'nera-l p()st Office, 

--, ~nb. 

POST.", L A ~D RAILWAY MAIL SERYICE rXION-
,{""'f' "All India" --'--. 



INDEX TO COUNCIL OF STA'l'B DEBA'l'BS. 89 
POSTAL DEPAR'l'MENT-

Question re exclusion of the work done by Postal Inspectors from the 
investigation into the question of the time-test in the --. 6. 

POSTAL INSP.ECTOn8-
Question ,.(' exclusion of t,he work done by -- from the investigation 

into tht questi'on of the timl'-tt-st in the Postal Department. 6. 

POSTAL SERVICE ASSOCIATIONS-
Question t'e recognition 9f c.ertain 

POSTCARDS- -

209-]0. 

Resolution Tf' reduction of the price of --, ISI-93. 

"POST OFFICE(S)···-
Question re-
Dat~ of the lowest selE:ction grade examination In the -'-. 173-74. 

• 

• 

Enquiry into the time-test in the -_. 163. , • 
Maximum period for keeping a Value Payable Parcel in deposit in 

the -'. 279. 
Resolutions of the All-Intlia Postal and Railway Mail Service Union 

relatinp: to t.he p,)!'It~ of TQwn In!lpect.ol's of --. 173. 
Thefts of hicycles from the compound of the General. --, Poona. .•• 

20S. 

POST OFFICES, SUPERINTENDENTS OF-
(1;lt'~tj9n /'(' procedure followed in filling up appointments &f -- 'HId 

Il1('orne-tax Officers, 32i -28. 

POSTi-I AND TELEGRAPHS, ASSISTANT DIRECTORS-QENERA.I, OF-
Qlll'~j:ion l'l special pay of --. 263, 

. . -POSTS AXD TELEGRAPHS, DIRECTOR-GENERAL OF-
Question ,'e;-

Annual incl'l'ments of fir~t division clerks in the offire ot" the- --. 
163. 

Efficiency hars in the time-scale of pay for first and second division 
del'ks in the offic.e of the --. 162. 

'PRESIDE~CY-TOWNS INSOLV'ENCY (AMENDMENT) BILL-
See "Bill(s)" . ~ 

• PRESIDENT, THE HONOURABLE THE-
Alleg€'d delay in the 'disposal of Government hnsiness in the Legislative 

Assembly. 36S. 
Congratulations to the Honourahle Colonel Nawah Sir U~ar :Kayat_ 

Khan and the Honourable Sir Annllmali Chettiar on the hOl'loUTS Mn-
ferred on th~m. IBO-si. . 

Expressions of ref;.!ret on the deaths of Mr. S. R. DR!', 8:mI'13ir Muham- • 
mad Rafique. 12-13, 

Rerent illness of His lIajesty the King Emperor. 2. 
Heference I:y the -- to the recent homl! out,rage in the Legislative 

A~,,€'mbly. 4(,9. • • 
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PRES~ 

JNDEX TO COUNCIL OF STATE DEBATES. 

Question re-
Acting allowance to subordinate readers in the O:ove~nment of Indi. 
--, Delhi. 282. 

Exclusion of Muhammadans from responsible posts ip the clerical 
establil!hment of the Government of India --, Delhi. 282-83. 

Exhaust arrangements in the Monotype section of the Government of 
Indin. --, Delhi. 360. 

Filling of vILCant posts of section-holders in the Government of India 
--, Delhi. 360. 

Number of Europeans, etc., employed "in the eleric~ and ~higher 
establishment of the Government Security Printing --, Nasik~ 
161. 

Numher of vacancies of section-holders filled by Muslim compositon 
in the Government of India --, Delhi. 283. 

Officiating and permanent promotions of clerks ~n the Government of 
India --, Delhi. 283. 

Heduct-ion of Basant Singh, a compositor in the Government of India 
--, Delhi. 359. 

Selection of section-holders in the iGovernment of India --, Delhi. 
360. 

"PROVIDENT .FUND-
Que;.~tion 1'r, -- for Civil Engineers employed OIl State Railways. 163~ 

64. 
, . 

.PROVINCIXL GOVERNMENTS-
Question re different forms of taxes and revenues, both direct and" in-

direct, levied and received by the Central and --. 9-10. 

PROVINCIAL ~~,RVICES-
Question re rules regulating the formation of new --. 160. 

PUBLIO SERVICE COMMISSION-, 
Question re-

Expenditure on the --. 327. 
Number of posts filled up by Government on the recommendation of 

the --. 327. 

P'UBLICITY DEP AllTMENT-'-
Qur.Etion 1'(' expenditurE'>' on the -- on each of the State Railways. 

27n-80. 

PllBLIC LIBRARIES COMMITTEE-(ENGT..AND)-
QII('f;tion r(' Mr. W;. R. Barker's membership of the --. 32q 

PUBJ.IC WQ.RK'S DEPARTMENT, DELHI-
Question "rc-

Amounts paid to work-charged Muslims. Hindus and Sikhs in Decem-
ber 1928 and .Tanuary 1929 in the 1st Division, --. 316. 

Art.icle in the "Inqalab" of Labore regarding ~lie esta.blishmentl of 
the --. 258.11 



-
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PUBLIC WORKS DEPARTMENT, DELHI-contd. • 
Question Te-contd. 

Charge of shortage of bricks against a sub-divisional officer of tho '-. 
314. 

Disciplina.ry I8.ction against sub-divisional offielers and subordinates of'" 
the -- who collected funds for Bardoli. 258. 

Employment of Babu Rup Narain as Superintendent W·III Section, 
Central Office, --. 260. 

Examinations passed by the subordinates and engineers serving in 
the -. 314. 

Horse allowance and cyele allowance of subordinates in the --.-
313. 

Land Development Officer in the --. 315. 
Length of service of Mr. E. W. Orindal, Central 'Accounts Officer~ 
-. 318~ 

Names of engineers and subordinates serving in thc -- who' have . 
. acquired plots of land in ~ew Delhi. 315. 
Names of engineers in the --, on deputation from other provinces-

for ten years or more. 316. 
N ames of the engineers and sub-divisional officers posted on present 

construction work not below one lakh in the --, 262. 
Number of engineers and subordinates working I\S sub-divisional afti~ 

cers in the --, 259. 
Number of Europeans employed as Executive Engineers in the --' .: 

260. • 
Number of Muslims and non·Muslims appointed as subotdinates;e 

clerks and draftsmen in the --, 259. 
Number of Muslims employed as dealing assistants in each section ot 

the -, 261. 
Number of Muslims employed as Superintendents and clerks in the-

Central Office, --, 314 -
Number of works Assistants in the --, 259, 

" (Promotion of subordinates as sub-engineers and temporary engineers: 
in the --, 258-59, • 

Qualified Muslim candidates for the posts of engineers in 'the --. 
260, 

Safeguarding of the claims of minority communities in ·the --, 261, 
Supersession_ by Babu Piarey Lal of subordinates in the --, 316, 
Suspension of Habu Champat Singh, Cashier in the Central Office,. 
-.320. 

Testing of lime in the --. 317. • 
Transfer of Babu Davindra Kishore from the Establishment Section 

to the Accounts Section of the --, 359, 
Various kinds of lime approved by the --, 315. 

Q • 
QUARTERR-

Question Te -- for station masters on the Bengal and N"orth-West-ern 
Railway. 176. • 
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'QU£EN ·:EMPRESS, HER MAJESTY THE-
Message from -- expressing thanks for 

from the Council of Statere the recent 
the loyal message received 

illness of His Majesty the 
King-Emperor. 165. . 

~. 

R 

RAOES-
Resolution re betting at, --. 49-55. 

RAFIQUE, SIR MUHAMMAD- , 
:Ex!Jressions of regret on the deaths of Mr. S. R. Das and --. 11-13. 

RAILWAY(S)-
Motion for the election of a Panel for 'the Oentral Advisory Council 

for --. 16. 
Elections tn the Panel for the Central Advisory Oouncil for _.-. 34. 
QlIe~;tion 1"(-

Average life of different kinds of sleepers on certain specified 
etc. 165-67. 

Bl'll'lCh -- from Manmad to Dhulia via Malegaon. 160. 
Construction of a -- between ·Jes80re and Rajba.ri on the Eastern 

Benga.l Railway. 10. 
Collstruction of a -- from Dundur to Na.rgund 't'ia Nava.lgund. 8. 
He~olution 1( reconstitution of the Central Advisory Oou~:l for --. 

13.1-38. _ . 
Bengal and North-Western --. 
QlIestion~~~-

Appointment of Mr. Oarle as an Assistant Locomotive Superinten-
dent on the --. 178. 

Appointment of Mr. Hudson as a Traffic Inspector on the --. 175, 
176 ... 

Appointment of. Mr. Jackson as an Assistant Storekeeper on the --. 
178-79 .. 

Enquiry by the late Mr. Kaul of the Railway Board into labour ques-
tions on thc --. 175. 

Expenditure on the €ducation of the children of the Anglo-Indian 
and Indian staff Qf the --. 174. 

Grant of overseas pay to Indian officers of the --. 178. 
Indian and European running rOOIDS at certain stations on the -. 

176. , 
Non-admis. .. ion of Indian appre~tices into the Locomotive Depart-

ment of the --. 177. 
NUq\hE'r of goods wagons and third and intermediate class carriages 

added to the stock of the -- durjng t.he last six year8. 372 . 
• Numhl'r of persons drawing a salary of Rs. 100 and oyer on thc ----

37l. 
• Pay of certain classes of cmployees on the --. 175. 
Qunrter~ fOl stntio!l masters on the --. 1'76. 
1l1'2i!.tel'cd lahol1r union.of the workmen of the --. 174. . ~ 
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RAILWAY(S)--contd. 

BengaJ and North-Western --.-contd. 
Ql1l>sti(.n- -"(-con fd. 

Supersession by Mr. Hudson of Mr. Han.afi, a Traffic Inspector on 
the -. 110-76. 

Terms on which the Tirhoot State Railway is worked by the _. 
371. 

Bombay, Baroda and Central India --. 
Question re improvement of the conditions of service of the sta.ff of 

the -. 200-06. 
Company-managed --. 

Question re-
Revision of the pay of Indian and European Officers of the State aud 
--. 177. . 
Total strength of European and Indian officers on all -- on the 

. 1st April, 1924, and the 1st April, ·1928. 176-77. 
Eastern Bengal --. 

Question re-
Construction of a -- between' J essore and Rajbari on the --. '10. 
Levy of an extra pontage charge for all traffic over the', Hardinge 

Bridge on the --. 5. 
Platform at Jalpaiguri station on the --. 10. 

Government-managed --. 
Ql1f~stion rr issue of free -- passeR by some of the -- to Miss Ka;the-

rine Mayo. 156. 
Ishurdi-Pabna-Sadhuganj 
Question ,.p the --. 5. 

NOl"th-Weste.rn --. 
Question 1"1'-

• • 

Cansing of delays to road traffic at the level crossing at Moghalpura 
on the --. 280. -

Constructiop of an overbridge to replace the road level crossing at 
Moghalpura on the -" -. 280. 

111feriol' rerated wate\s and ice supplied in the running tro.ins In the 
-. 326. -

Provision of Indian dining cars for upp.er class passengers on the --
in 1929-30. 281. . 

Raising ·of the maximum pay of the literate fltaff in the Traffic De-
partment of the --. 167-68. 

Stoppage of the recruitment of Hindus to the offices under the Chief 
Auditor, --. 164. • 

Ton-miles of goods handled, etc., on the -.- and certain other speci 
fied -. 284-85. 

Btate-owned --. 
Question rr dh-idends paid by Companies managing 

State -. 
372-73. • 

Question ,'e- • 
Bra.nch booking offices for p1lssengers' par~l~ on each of tae --. 

280. • • 
Expenditure ?n the Puhlicity Departments on each of the --. 279-

80. 
Improvement of theO conditJons· of service of the sulf>rdinate staff Gn 

the -. 281. 
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" ~A1LWAY(S)-concl;. ! IJ '1 ! 

State-contd. 
Question re-contd. 

Increased traffic ill passengers carried on each of the -- from 1st 
April to 31st December, 1928. 374.. 

Overcrowding of third class compartments on --. 281. 
Policy adopted in fixing rates for --. 206. 
Provident Fund for Civil Engineers employed on --. 163-64. 
Recommendations of the Lee Commission with regard to service condi-

tions on the --. 177. 
- Revision of the pay of Indian and European officers of the -- ani 

Company-managed --. 177.' 
Total amount of foreign coal ordered for -- during 1927-28 and 

Ui28-29. 165. 
Resolution re-

Establishment of steamer services in conjunction with --. 29-32.. 
Return tickets on -- for third clasS' llassengers. 43-48., 

,80uth Indian --. 
Question 1'e-

Closing of the -- station at Trikannad on the --. 7". 
Strike on the --. 7-8. 

Tirhoot §;tate-
Question re-

:Mileage of the --. 372. 
Terms on which the -- is worked by the Bengal and North-Western 

---. 371. 

RAILWAY ACCOUNTS OFFICES-
Question re PJ'omotion of clerks in the subordinate establishment of 
-. ~Q§.-07. 

RAILWAY BOARD-

Question .re-
Duties of each of the officers in the --. 281-82. 
Enquiry by the late Mr. Kaul of the -- into labour questions on the-

Bengal and North-Western Railway. 175. 
Number of Sikhs, Muslims, Hindus and Christians employed in the 

Drawing Office of the --. 318. 
Qualifica.tions of the officer in charge of the Standardization Branch, 
--. 317-18. • 

Rates of pay of the officers and the staff of the --. 282. 

RA,ILWAY BUDGET-
8t't' "Budget". 

RAILWAY LINF..-
ques~on re -- from Yangalore to Malpe. 6-7. 

RAILWAY PASSES-
Qil('~ti(\n ~.t' iSRue of free -- by some of the G,pvernment managed Rail-

ways to Mis:! Katherine Mayo. 156. " 
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RAILWAY_STATION- -

Question rvlosing of the -- at Trikkannad on the South Indian Rail-
way. 7. 

RAILWAY VOLlfNTEERS-
Que~tio~ f'e rifle practice by -- in certain ~ilIages in Midnapur. 3. 

RAINY, THE HONOURABLE SIR GEORGE-
General discussion of the Railway Budget for 1929-30. 87-91. 

ltAJBARI-
Question re construction of a railway between Jessore and -- on the 

Eastern Bengal Railway. 10. 

RAMADAS PANTULU, THE HONOURABLE MR. V.-
Election of -- to the Governing Body of the Central Council of Agri-
cult~ral Research. 405. 

Genera.l discussion of the General Budget for 1929-30. 215-22. 
Question (Supplementary) re appointment of pleaders as Chief 

Justices of High Courts. 157. 
Resolution Te- . 

Assessment of income-tax 'on the annual value of retJidential property. 
1:)6. ' " 

Import of vegetable oil, etc. 125-27. • • 

.RAllA RNY, THE HONOURABLE R\o SAHIB DR. U.-
Election of -- to the Panel for the Standing Advisory Committee of 

the Department of Education, Health and Lands. 33.~ 
General discussion of the General Budget for 1929-30. 241-46. 
General discussion of the Railway Budget for 1929-30. 81-85. 

·Question re- • 
Closing of the ra.ilway station at Trikkannad on the South Indial1 

Railway. 7. 
Construction of a railway from Dundur to Nargund via Navalgund.· 

8. 
Railway line from Mangalore to Malpe. 6-7. • 
Report of the Indian Cinema.tograph ComJDittee.. 9. 
Report of the Road Development Committee. 8-9. 
Strike on the South Indian Railway. 7-8. 
Suggested tax on petrol. 8-9. 

• Jlesolution Te-
Betting at ra.ces. 49-51, 55. 
Development of waterways. 19-21, 27-28. 
Reconstitution of the Central Advisory Council for Railwa~. }M-3IS,. 

:# 136,138. 
Return tickets ()n State Railways for third class passenger:!. 

"Separate Karnataka. Province. 97-100, 102. 
-Slaughter of milch cows for the supply of beef to~he Army. 

46. (8. 

107.()8. 
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BAM SARAN DAS, THE HONOURABLE HAl BAHADUR LAU'-
c· Election of -- to the Panel for the Central Advisory Council for Ra.il-

ways. 34. 
Election of -- to the Panel for the Standing Committee on Emigra.-

tion. 363. 
Election of -- to the :Panel for the Standing Committee on Roads. 

430. 
Genera.l discussion of ..the General Budget for 1929-30. 2'22-24, 235. 
General discussion of the Railway Budget for 1929-30. 77-81. 
Question re-
Additional expenditure in connection with the situation on the 

Afghan frontier. 266. 
Amount of gold in the Paper Currency Reserve. 165. 
Average life of different kinds of sleepers on certain specified Rail 

ways, etc. 165-67. 
Branch booking offices for passengers' parcels on each of the Stat 

Railways. 280. 
Causing of delays to road tra.ffic at the level crossing at Moghalpu~ 

on the North-Western Railway.' 280. 
Construction of an overbridge to replace the road level crossing a. 

Moghalpura on the North-Western Railway. 280. . 
Expenditure on the Publicity Departments on each of the State Rail-

ways. 279-80. 
Grave apprehension about the course of exchange during the yea.r. 

263-64. 
Import of foreign wheat. 264. 
Itlability of the Bufferers in the Kohat riot to pay the instalment of 

the loan advanced to them by GOvernment. 164-65. 
Installation of a telephone system and a trunk connection at Dal-

housie. 165. 
Loans repayltble in 1930 and thereafter. 280. 
Provfdent Funn for Civil Engineerg !'roployed on State Railways. 

163-64. 
,Provision of Indian dining cars for upper ellss passengers on the 

North-Western R.llilway in 1929-30. 281. 
Raising of the maximum -pay of the literate staff in the Traffic De-

partment of the North-Western Railway. 167-68. ~. 
Stoppage of the .recruitment of Hindus to the offices under the Ch~ 

Aunitor, North-Western Railway. 164. . ' 
Total amount of foreign coal ordered for State Railways during 192'1-. 

2R and 1928-29. 165. 
Uncovered monsoon bi1l~ held by the banks in Calcutta, etc. 264. 

Resolution rf-
Assessment of income-tax on the annual value of residential property. 

193-96, 2O().(J2, 203. 
Deductions when determining income-tax of losses incurred by per-

sons who stand surety.or lend money. 266-69, 273-74, 275. 
Development of waterways. 22-23. 
Import of vegetable oil, etc. 119-123, 128, 130, 131-32. 
,Investigation intp the ,systems of land revenue in the different pro-

vinces. 340-42, 3M... '. 
~er of .the Indian delegation to the League. of Nations. •. 
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iAM SARAN DAS, TIiE HONOURABLE RAJ BAHADUR LAu-contd. 
Trade Disputes Bill- . -

Addition of a clause after clause lB. 429. 

RAMPAL SINGH, THE HONOURABLB RAJA SIR-
General disc~ssion of the General Budget for 1929-30. 236 ... '37. 

RATES-
Question re policy adopted in fixing -- for State Railwa.ys. 206. 

RAY CHAUDHURY, THE HONOURABLE MR. KUMAR SANKAR-
Election of -- to the Panel for the Central Advisory Council for Rail-

ways. 34. 
Election of -- to the Panel f()r the Standing Committee for the De-

partment of Industries and Labour. 34. 
ExpresAions of regret on the deaths of Mr. S. R. Das and Sir Muha.m-

mad Rafique. 12. 
Oeneral discussion of the Railway Bud~et for 1929-30. 75·76. 
Indian Finance Bill-

Motion to consider. 3B1-B7. 
Consideration of clause 6. 393, 394. 

Question re-
Action taken on the Resolution of the Bengal Legislative Council re. 

commending the grant of a special franchise to labour. ° 4. 
Appointment of a competent scholar as Librarian of the Imperial 

Library. 328. 
Assistants in charge of important sections of the Army D~partmellt. 

401. 
Confirmation of temporary clerks in the Army Department. 401. 
ronstl'uction of It railway between Jessore and Rajbari' on the East-

ern Bengal Railway. .IO. 
Difference in procedure in the filling up of the tempo'tary ,postll of 

Lihrarians of the Imperial Secretariat Library and of the Imperial 
Lihrary. 329-30. 

- Different forms of taxes and revenues, both direct and andirect, Jevied 
and received by the Ceptral and Provincial Governments. 9-10. 

Distinction made between bania shops and shops for general merchan-
dise in the allotment of shops in New Delhi .. '279. 

Expenditure on the Public Service Commission. 327. 
Increase of the rent of the shops in Diaz Square, New Delhi. 277. .. 
Increase or decrease in the scale of .. fees for licences for guns, rifles 

and revolvers. 5. _ • 
Levy of /l.n extra pontage charge for all traffic over the !lardinge 

Bridge on the Eastern Bengal Railway. 5. 
Librarian, Imperial Secretariat I,ibrary. 328-29. 
MaJlUfacture of paper pulp from jute IIticks or IIUll"arcane refuII:' 8. 
Maximum period allowed for the keeping of a Value Payable Pardel 

in deposit in the Post Office. 279. 
Mr. W. R. Barker's memhership of the Public LibrM'ies -Committee. 

(England). 32B. 
Number of licences for guns, 

each of the last five yeare. 
D 

;> 

etc., granted, refused and ca.neened in 
4-5. 
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-R,A Y CHAUDHURY, THE HONOURABLE MR. KUMAR SANKAR-c(mtd. ' 
QUf',~I, cn 1/"-(;07lt"). 

"Numlwr of post.s £ilIed up by Government on the recommendation of 
the Public Service Commission. 327. 

Platform at Jalpaiguri station on the Eastern Bengal Railway. 10. 
"Procedure followed in filling up appointments of 'Superintendents of 

Post Offices and Income-tax Officers. 327-29. 
Provision of amenities for passengers at Nabadwipa Ghat station. 

330. 
Recognition of certain Postal Service Associations. 209-10. 
Reduction of the duty on glass bangles. 278. 
Reorganisation of the Imperial Library. 330. 
Representa.tion of Labour and the depressed classes in the Bombay 

Legislative Council. 4. 
Revisi~n of th~ pay and prospects of the ministerial staff of the 

Calcutta Customs House. 369-70. 
"Rifle practice by railway volunteers in certain villages in Midnapur. 

3. 
"Running aground on its way to Calcutta of a ship containing petro-. 

leum. 3. 
Salaries of the Librarians of the Imperial Secretariat Library and 

of the Imperial Library. 329. 
". Sending of representatives from the Central Legislature to confer, 

with the Joint Committee of the British Parliament for framing 
the future constitution of India. 11 . 

. Separation of executive and judicial functions in the Madras Presi-
'dency. 4. 

Sterling loan issued in January 1929. 5-6. 
Tenders for the lease of shops in New Delhi. 277-78. 
The Issurdi-Pabna-Sadhuganj Railway. 5. 

'ReBOlut,~i\D re-
Development of wa.terways. 21-22 
Establishment of steamer services in conjunction with State Railways· 

29, 31. 
Extension of banking facilities. 113-16, 118. 
Investigation into the systems of land revenue in the different povin-

ces. 354. 
Jury trials in O8AleS of sedition. 286-88, 292-93. 
Repeal of the Indian Arms Act. 34-37, 4T-42. 
Ruturn tickets on State Railways for third class passengers. 45-46 • 

. Trade Disputes Bil!.-
Motion to consider. 413-15, 416. 
Consideration of cllloUse 2. 417, 418; 419. 
Consideration of clause 3: 419; 420. 
Consideration of clause 4. 420. 
Consideration of clai1se 15. 422, 423, 424., 425-28. 
C..,nsideration of clause :16. 426, 427. 
(;lon.aidera.tion of ola.use l7. odS. 

inADERS-' . 
Question ,.e actin;: anOw&n~ to I,Illbordinat8. -" - i.R. the "Government of 

India 'Prl"'J&, Delhi. •. 
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RECRIDTMENT- • 
Question re stoppase of the 1- of Hindus to the oftice& under the chid 

Auditor, North-Western Railway. 18'. 

REGISTRARS OF JOINT STOCK OOMPANIES-
Qoeation re ·powers of Local Governments and 

registration of Companies. 402. • 
REPARATION AWARDS-

-- in the matter of 

Question 7e -- to Indian and other seamen who suffered by eDem, 
rti~ during the European War. 168-69. 

R:&plALING AND AMENDING BILL--
See "Bill(s)". 

REPORT-
Question re-
-- of the Indian Cinematograph Committee. 9. 
- of the Road Development Committee. 8-9.· 

RESIDENTIAL PROPERTY-
Resolution re assessment of income-tax on the annual value of --. 198-

203. 

~ RESOLUTION(S)-
Question re action taken on the -- of the Bengal Legisla.tive COuDcil 

recommending the grant of a special franchise to Labour. 4. " 
-- re asaessment of income-tax on the annual value of resid6ntial pro-

perty. 193-203. 
-- re betting at races. 49-55. 
-_ . • re deductions when determining income-tax of losses incurred by 

persons who stand surety or lend money. 266-75. 
-- re development of waterways. 19-28. 
-- re dilri:ribution of spinning wheels to t·he famine-striclren people of 

the northern districts of the Central Provinces. 305-1~ 
-- re estahlishment of steamer services in conjunction with State Rail-

ways. 29-32. 
-- re .extension of banking facilities. 113-18. 
-- re import of vegetable 'oil, etc. 119-33. 
-- TC investigation into the systems of land revenue in the different 

provinces. 331-57. • 
-- re jury trials in cases of sedition. 286,94. 
-- Te leader of the Indian del('gation to the League of Nations. 5l94-

305. 
-- re reconstitution of tht'! Central Advisory Council for Railways. 

134-38. 
-- TC redliltion of the price of postcards. 181-93. 
-- /." repeal of tilt> Indian Arms Act. 34-42. • 
__ re return tickets on State Railways for third clasa pallRllgers. 43-

48. J 

-- -re separate Karnataka Province. 97-102. 
_ re slaughter of milch cows for the supply of beef to the Ipdiaa 

Army. I03-J3. oJ 
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P.."".:lUHN TICKETS-
Resolution re -- on State Rail\\a~·s for third class passengers. 43-48. 

REVENTTES-
Quet-tiol! re different -forms of taxes and --, both direct and indirect, 

levied and received by the Central and Provin~ial Governments. 
9-10. 

"REVOLVERS-
'Question re increase or decreaae in the scale of fees, for guns, rifles and 
-.5. 

RH'LE PRACTICE-
QuelltioI1 re -- by railway v01UlltCE;TR in certain villages in Midnapur. 

3. 

RIFU:S--
Question re increase or decrease in the scale of fees for licences for guns, I 

-- and revolvers. 6. 

RIOT-
Question re inability of the Buffere"s in the Kohat -- to pay the instai-

ment of the loan advanced to, them by Government. 164-65. 

,ROAlI DEVELOPMENT COMMITn:E-
Quetttion re report of the --. S·Y. 

R(t~D FlIND-
'Financing of the -- (Disl)uss~d under the Indian Finance Bill). 388 

97. 

\ RO.\DS-
Motion for the election of a Pant"l for the Standing Committee 

Roads. 402-05. 
On ~' 

Elections. to the Panel' for the Standing Committee on --. 430. 

ROYAL COMMISSION ON Aml.ICULTURE-
Question, re recommendations o( tne --. 159-60. 

ROYAL COMMISSION ON EDUCATION-
Qlieilltion re appointment IIf n --. 161. 

RUT.ES--
Question re -- regulating the formation of new Provincial Services. 

100. 

JlULING(S)- , 
Indi1.h Finance Bill-

Mlowing motion to take into consideration the -- to be ~ on the 
BAme day as the Bill w... laid on the table. 3'19. 

l:fIIOlution r~ 
After the debate OD a -' - i. cloaed it c:i&n only be ~OR .or lean 

can be g;ven to the Mover to withdraw it. 203. 



riroR. TO CoUNOIL OF STATB DBBATBS. 

RULING(S)-contd. 
Resolution 7·e-contd. 

An Honourable Member canno\; speak after the Mover 01 /I. - has 
replied: 202. 

A.l Honourtble Member is entitled to speak and explain the reasonS 
for withdrawiqg a -- after a debate has taken place on it. 48. 

RrNNING ROOMS-
Question re Indian and European -- at certain stations on the Bengal 

and North-Western RailwILY. l'iO. 

RrrpEE RATIO-
Questior re. report on the worJ..ir.:;t oI the new -- of Is. 6d. 2, 3. 

RTJP NARAIN, BABu-
Question re employment of -- aq Superintendent, W-III Section, 

Central Office, Public Works ])epaftment, Delhi. 260. 

8 

SANDH1:RST-
Question re promotion of Indill.n officers of the regular Indian Army' 

wit h Viceroy's Commissions aftl'r they have passed out of --. 205. 

SCHUSTER, THB HONOURABLB SIR GEORGE-
G~nt'ral discussion of the (Jeneral Bndget for 1929-30. 252-55.' 

SEAMl!:N-
Que~tioIi re- . 

Extt'nsion of the period for the sllhmission of claims ~ Indian --
lIho suffered by enemy nction during the European War. 168. 

ltep&.ration awards to Indian alld other -- who suffered by enemy 
s,ction during the EurOl)ean \\'11.1'. 168-69. . 

Total amount received for the. 1 ndian -- (Enemy Debts) Account. 
93-94. 

SECRE'lARIAT-
Ouel'tiou re principles obsarved in lletermining the seniority of the staff 

ill the various Departments (If the Government of India --. 370-71. ;,) 

SECTION -HOLDERS- • 
Quelltion re--

Fiiling of vacant posta of ;n the Government of india Preu, 
Dt:lhi. 360. 

Nufnber of vacancies of -- filled by Muslim oompOlitora in the Gov. 
ernment of India Preaa, Delhi. 283. 

'~ection of -- in the Government of India Preu. Delhi. '1180-

SEDITION-
" .' Reaolutioa ft jury trial. ill CUf4 of --. 186-94. 

• .i 
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R'l'~T.ECTlON GRADE EXAMINA"TlON- . 
• 4 

Question re date of the lowest -- in the Post Office. 1'73-'14. 

SETHNA, Tm: HONOURABLB Snl PHIROZE- .j 
Elcc;ti.on of - to the Panel for the Standing Committee of the Depart.-

ment of Industries and I.abour. 34 ,. 
Elel·tion of -- to the Panel for t.he Standing Committee on Emigration •. 

363. 
Question re ton-miles of good'J handled, etc., on the North-Western 

F\.&Jlway andce.rtain othar specified Railways. 284-85. 
Resolution re-

Investigation into the systems of land revenue in the different pro-
"inces, 331-36, 342, 350, 351-1"'-. 

l.eader of the Indian deleg~!tion to the League of Nations. 1M-97, 
299, 303-05. 

SHAMALDBARI LAL, TIlE HONOURABLE MIl.-
Oath of Office. 407. 
Trn.de Disputes Bill- • .. 

Fixing of the date for the (,~DBidt\ration of the --. 
Motion to consider. 409-13, ·n6-]0. 
Consideration of clause 2. 417, 1:1. 
Consideration of clause 3. 419-20. 
COII"ideration of clause 4. 420. 
Con"ideration of clause 15. 422, 423, 424, 425. 
~otion to pass. 430. 

SHIP-

407. 

QUl'stion re running aground on its \'I ay to Calcutta of a -- contain-
ing petroleum. 3. 

SH(WS-

Question re-
Dist.inction made between ha.n ia. -- and -- for general merchand~1 

ill the allotment of -- in' New Delhi. 279. 
Increasl' of the rent of the -- ill Diaz Square, New Delhi. 277. 
Teml 6rs for the lease of -- in New Delhi. 277-7B. 

!3Htn l\IAHAJAN ASSOCIATION, LIMITED-
Question re the --. 373. 

SIKifl'-:-
Question re-

Amounts paid to work-cha.rged Mnslims, HioPus and -- in December, 
] 92f:, nnd .Tannary, 1929, in the 1st Division, Publit Works De-
partment, Delhi. 316. 

~ulliher of'Muslims, Hindus and --appointed or promoted to the 
postl of Sub-divisional Offi(;ers ('r assistant engineers in the Delb; 
fll.d North-West Frontior Provinces. 25B. . •• 

Numbl"r of --, Muslims, Hindus and ChriBtians employed in +' 
Drnwin6 Office of the Railway Board. 31B. 
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SINHA, To HONOURABLE MR. ANUGIiAHA NARAYAN-
Question re-

Application for the previous sanction of the Governor General to the 
Bombay Cotton Contracts Bill. 283-84. 

Articles of dsociation of registert'd companies. 373. 
Dividends paid by Companies managing State-owned Railways. 372-
i3. 

Extension of the duration of the Bombay Cotton Contracts Act, 1922. 
273-74. 

Uileage of the Tirhoot Ht..Lt~ Uailway. 372. 
Number of goods wagons and third and intermediate class carriagea 

added to the stock of the Bengal and North-Western Railway during 
the last six years. 372. 

Number of persons drawing n salarv of Rs. 100 and over on the Bengal 
anll North-Western Railway. 371. 

POWHS of Local Governments amI' Uegistrars of Joint Stock Com-
panies in the matter of registration of companies. 402. 

Terms on which the Tirhoot State Railway is worked by the Bengal 
and North-Western Railway. :m. 

The Shri Mahajan Association, Limited. 373. 

dKI~~ -
-Question re slaughter of cows nnd hqIlocks for the trade in .-- and 

hides. 362. ' 

! , flLEEPERS-
Question re average life of difftmmt kinds of -- on certain specified 

railways, etc. 165-67. 

- SO'}TJJ AFRICA, UNION OF-
Question re designation of the representative of the Government of India 

in the --. 156. 

iSOFTH INDIAN RAILWAY-
See "Railway(s)". 

~PEi~<":H-· . 
Quep.tion re -- of Lord Lytton at the last Bession of the League of 

l\ at ions. 158. 

SPINNING WHEELS- • 
Resolution 1'e distribution oi -- to the famine-stricken people of the 

r.orthern districts of the Centr a1 Provinces. - 305-11. t' 

: -STANDARDIZATION BRANCH, RAILWAY BOARD-
Qlle"tioh re qualifications of the officer in charge of the --. 317-18. 

STA\'DlNG ADVISORY COMlfIT'IEE-

, 

Motion for the election of a Panel for the of the Department of ' 
i EduC'ation, Health and Land~. 1:). 

Electiolls to the PaneJ for the -- of the Department of EducatioD, 
Health and Lands. 33, 57. ' 
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.BT'ii.NDING COMMITTEE-
Motion for the election of !). ~anel for the -- for the Department of 

Industries and Labour. 16. • 
Elections to the Panel for the -- of the Department of Industries and 

l.abour. 34. 

STANDING COMMITTEE ON EMIGRATION--· 
MOtiO'll for the election)f a Panel for the --. 320-2l. 
Elections to the Panel for the --. 363. 

STANDING COMMITTEE ON ROADS-
Motioil for the election of a Panel for the --. 402-06. 
Elections to the Panel for the --. 430. 

E'TA'fEMF.NT (LAID ON THE TABLE)-
-- re commercial treaties affecting India. 320. 

1 

t 
SV.TEMENT OF BUSINESS-

-- by the Honourable Khan Bahadur Sir Muhammad 
5:>, PI, 153, 256, 357. 

Habibullal;j 

Sl'ATE-OWNED RAILWAYS-
Set ·'Railway(s)". 

E:J'ATE RAILWAYS-
See ~·nailway(s)". 

STATltlJ~ MASTERS-
Question re quarters for -- 01"the Bengal.andNorth-Western Railway_ 

176. <It • 

STEAMER SERVICES-
I\esoli.lticn re establishment of - in conjunction with State Railways.' 

29-32. '.1 
BTOREKJ~EPER--; " 

QI1e.~tion re appointment .of ]\{r. Jackson as an AB8iBtant -- on the 
Rrngal and North-Western Railway. 178-79. 

S'IRlKE-
Qllestio,n f'e - on the South Indian Railway. 7-8. 

STtTDENTS-
Question re-

Control exercised over Indian -- studying in Great Britain by thE' 
Righ Commissioner for India in London. 363. 

Progress reports of Indian -- studying in England and othln', 
European countries. 363 . 

. Supervision of the progress of Indian -- studying abroad. 362. 
Total num~er of Indian - I!tudying abroad in 1928. 362. 
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~UR-DIVISIONAL OFF·ICER(f»-' 
~~~~ ~ 

Charge of shortage of bricks agaihst a -- of the Public Works De-· 
pal·tment, Delhi. 314. 

DiEciplinary action again3t -- and subordinates of the Public Works 
Departnftmt, Delhi, who collected funds for Bardoli. 258. 

Name!! of the engineers and -- posted on present construction work 
not. below one lakh in the Public Works Department, Delhi. 262. 

N'umbp.l' of engineers and suhordinates ~orking as -- in the Public 
Worke Department, Delhi. 259 • 

. Number of Muslims, Hindutl and Sikhs appointed or promoted to the 
P(·sts of -- or assistant engineers in the Delhi and North-West 
Frontier Provinces. 258. 

S lB·J:}\;mNEERS-
QUt'stion re promotion of ·mbordinates as -- and temporary engineers 

in the Public Works Depllrtmcm, Delhi. 258-69. 

SFBORDINATES-
Question re--

Dis('iplinary action against SlIb-divisional Officers and -- of the 
Public Works Department, Delhi, who collected funds for Bardoli. 
258. 

Examinations passed by the -- and engineers serving i.Ji the PubHo 
Workfo Department, Delhi. 314. 

H01'se allowance and cycle aJlowance of -- in the Public Works De-
partment, Delhi. 313. 

Xame!> of engineers and -- serving in the Public WOlks Depa.rt-
mt'nt, 1>elhi, who have acquired plots of land in Delhi. 315. 

N umber of engineers and --- wOl'king as Sub-divisional Officers in the 
Public Works Department, Delhi. 259. 

Number of Muslims and lion-Muslims appointed as -_.-, clerks and 
d··/tftsmen in the Public; Work& Department, Delhi. 259. 

Plomction of -- as sub-engineers and temporary engineers iD the 
Public Works Department, Delhi. 258-59. . 

b'lpersession by Bahu Piarey Lal of -- in the Public} Works Depart-
mt'nt, Delhi. 316. 

S[;GARCANE-
Question re acreage under -- in Indio. s!()7. 

EllTGAHCANE REFUSE-
Question re manufacture I)f p'lppr pulp fro& jute sticks or --. (I. 

S't"GAR INDUSTRY-
Question re ·the --. 207. 

SUHHAWARDY, THE HONoURARr.B MR. MAHMOOD-
Election of -- to the Panel fc-r the Central Advis.)ry Council fM 

1\ailwavs. 34. ., 
EJedion ~f -- to the Panel for the Standing Committee on :Emi~ration .. 

36~. .J 

"Election of -- to the- Panel for the Standing Committee on Roads. 
4::l1i. • 



•• 
• 

BUHBA\.WARDY, Tu HONOUllABLK MR.· MAHMOO'D-contd. 
~ueatiOll re-

Acting allowance to subordlDllte readers in the Government of India 
PreEft, Delhi. 282. 

Administration of the Da.:·g;1o Sharif Khwaja Sahib Of Ajmer. 179, 
180. 

Annual report and accounts of the income and expenditure of the 
Committee of Management of the Darga Sharif Khwaja Sahib 01 
Ajmer. 179-80. 

Article in the "Inqalab" gf Laho\'"e regarding the establishment of 
the Public Works Department, Delhi. 258. ~ 

BiU to amend section 44 of the Code of Civil Procedure. 265. 
Date of the lowest selection gra<.ie examination in the Post Office. 173-

.- 74. . 
Di.wiplinary action against Sub·divisional Officers and subordinates 

of tht> Public Works lJepartml'nt, Delhi, who coilected funds for 
Bnrdoli. 268. 

Disciplinary measures ftgains~ certain derks in the Health Office, 
N {'w Delhi. 261.' 

Dutiet of each of the officers in the Railway Board. 281-82. 
Employment of Babu Rup Kamin as Superintendent, W.-III Section, 

C('ntral Office, Public Works Department, Delhi. 260. 
E:,:dllsion of MuhammaJans Irolli responsible posts in the clerical 

utrblishment of the Governmellt or India Press, Delhi. 282-83. 
:];'1111 of a portion of a heavy st',ne bracket from the east side porch of 

th(. Council Chamber, Delhi. 262. 
-Garage accommodation for the motor cars of members of the Central 

L(·l1i~lature. 278-79. 
Improvement of the conditior.s of service of the subordinate staff on 

th'. State Railways. '!81. 
}bnngement of the Dargah Sharif Khwaja Sahib of Ajmer. 180. 
Names of' ~he engineers Rnd Sub·divisional Officers posted on present 

ccnl!truction work not b~l(lw one lakh in the Public Works Depart-
mtnt, Delhi. 262. 

Number ot contracQl for woodw.ork given to Sardar Sunder Singh. 
262-63. 

Number of Deccani Mussalmaus employed in the different Indian 
rt'giments. 264-65. 

:Number of engineers and subordinates working as Sub-divisional 
officerlll in the Public Works Department, Delhi. 259. 

Number of Europeans employt'li as Executive Engineers in the Public 
Works Department, Delhi. 260. 

:Nurnbel of Muslims and non-MulIlims appointed as subordinates, 
<Jerks and draftsmen in the Public Works Department, Delhi. 259. 

Numbel' of Muslim and .10n Muslim temporary engineers and appren-
tiC'c engineers. 257. 

Number of Muslims employed all dealing assistants in each section af 
tbl' Public Works Department, Delhi. _ 261. 

NUl1Ibel- of Muslims, Hin.Ius and Sikhs appointed or promoted to 
tht' . posts of Sub-divisional Officers or assistant engineers in the 
Dt'lhi and North-West Prontie· Provinces. 258. 

NHmh(f of vacancies of section-holders filled by Muslim compositon 
. in tl:f Government of Indiil Press, Delhi. 2R3. 



INDU: '1'0 COUNCIL OJ' STAB DIBADS. 

:SUHUAWARDY, To HONOURABLB MR. lIAHMOOD-co7U'ld. ,,",' 
Question re-conttl. 

Number of Works Assistants in the Public Works Department, Delhi. 
259. 

Officiating ~nd permanent promotion of clerks in the Government of 
India. Pre88, Delhi. 283. 

Over(·rowding of third (·I&8s. compartments on State Ra.ilwaya. 281. 
Pl'el'lent constitution of the Committee of Management of the Dargah 

'Sharif Khwaja Sahib (If Ajmer. 179, 180. 
Promotion of subordinates as sub· engineers and temporary engineers 

in the Public Works Departm('nt. Delhi. 258-59. 
Qualified Muslim candid::tt.es fljr the posts of engineers in the Public. 

Works I1epartment, Delhi. 260. -' . 
RatE'S of pay of the officers and the staff of the Railway Board. 282. 
},esolutions of the All-India Postal and Railway Mail Service Union 

relating to the posts of To,r-n Inspectors of Post Offices. 173. 
Fevition of rates in the approved agreement of Sardar Dharam Singh. 

Contractor of Government House, New Delhi. 262. 
FJafeguarding of the claims of minority communities in the Public 

Works Department, Delhi. 261. 
E'pecial pay of Assistant Directors·General of Posts and Telegraphs. 

263 . 
. TranEfer of Babu Davindra Kishore from the Establishment Section' 

LO the Accounts Section of tht) Public Works Department, ~elhi. 
35!l. 

Resolution re reduction of the price of postcards. 189-90. 

SUNUERSINGH, SARDAR-
. Qilestion re number of contracts for woodwork given to --. 262-63. 

:s ;;PERINTENDENTS-
QueRtion re number of Muslims employed as -- and clerks in the 

Central Office, Public Works Department, Delhi. 314. 

f.UPERINTENDENTS OF POST OF1<'ICES-
Question re procedure followed in fIling up appointments of -- and 

Ineom,e-tax Officers. 327-28. 

SUPlmSESSION-
Question re -- by Mr. Hudson of Mr. Hana&, a Traffic Inspector on ., 

the Bengal and North-Wester') Railway .• 175-76. 

SYMONS. THE HONOURABLE M.yeR GIDiERAL T. H.-
Oath of office. 93. 

T 

TAX(ES)-
Queftion re- .> 

_. Diff~lent forms of -- and revenues, both direct and.indirect. levied 
anti received by the Central and Provincial Gervernmenta. 9--10. 

8ugqested -- on-petrol. 8-;.9. 'J 



lXDU TO COUBCIL OJ' STATB D~. 
I 

~.,;:'f!.~ ES'lATES-
Question re deductions from thp. wages of labourers employed on ----: in. 

~Bsam. 162. 

'rELE PHONE SYSTEM- ( 
~ I( ftiOl' re installation of II. -- and a trun~ connection at Da.lhouaie.. 

165. 

TEMPORARY ENGINEERS-
:~Ilcsti.)n re-

Number of Muslim and non-Muslim -- and apprentice engineers. 
• 257. 
Promotion of subordinates as sub-engineers and -- in the Public 

Works Department, Delhi. 2f.8-09. . 

THEFTS--
Question re -- of bicycles from the compound of the General Post 

Office, Poona. 208. 

THIRD AND INTERMEDIATE CLASS CARRIAGES-
QUE'stion re number of goods wagons and -- added to the stOck of the-

Btmgal and North-Western Railway during the last six years. 37.2: 

THIRD CLASS COMP ARTMENTS-
Question rc overcrowding of -- oD. State Railways. 281. 

THIRD CLASS PASSENGERS-
I:.eeolution re return tickets on Stnte Railways for --. 43-48. 

TRUM.l·SON, -"THE HONOURABLE SIR JOHN-
. Genera.l discussion of the Genera! Budget. 249-50. 

TIME-TEST-
Que~tioll re-

Enquiry into the - in the Post Office. 163. 
Exdusion of the work dOM by Postal Inspectors from tho investiga-

tion into the question of thE' -- in the Poetal Department. 6. 

TIRHt10T STATE RAILWAY-
Stf~ "Railway(s)". 

TOWN INSPECTORS OF POS"r OFl.<'ICES-
Qur.~tion re resolutions of 'he All-India Postal and Railway Mail 88r& 

vice Union relating to the posts of --. 173. 

TRADE DISPUTES BILL-
S~e "Bill (s)" .. 

TRAF.l"W DEl?ARTMENT-
-Question re raising of the maximum pay of the literate staff in the --

of tl'J North·'Western Railwa1. 1874. 



JNDEX TO cbUNCIL 01' STATB DBBATBIl. 
1 .. 
TRAF rIC INSPECTOR- -Questioa re-

Appointment, of Mr. Hud~(Jn as a. -- on the Bengal and North-
'\\'l·r,tern Railway. 175, 176. 

6uperse&iion by Mr. Hudson of Mr. Hanafi a --" on the Bengal and I 
North-Western Railway. 175-76. 

1'RJ~ATIES-
Statement laid on the table re commercial -- affecting India. 320. 

TRIKKANNAD-
Question re closing of the railway "tation at -- on the South Indian. 

R&i1way. 7. ,.c.- '\ 

TR~J~K CONNECTION--

Question re installation of a telephone system and a -- at Dalhousie. 
165. 

l'RUSTS-
QlI('I'ltioD "' creation of the Kashl Tirth Sudhar -- in Benares. 

under the Ancient Monuments Preservation Act. 278. 

17 

. UBLR0I, 'I'HE HONOURABLE SARDAR SHIVDEV SINGH-
In.lian Finance Bill-

.) 

Motion to allow consideration on the same day that. ~he Bill was laid' 
'011 th(, table. 378. -

'Motion to consider. 381. 
Motion for the election :)f the Panel for the Standing Committee· OD' 

Roads. 404. 

UMAR ~AYAT KHAN, THE HONOURABLE COLONEL NAWAB S18-
Congratulations to the -- and the Honourable Sir Annamalai Chetti'l" 

on the honours conferred on them. 180-81. 
Election of -- to the Panel for the Central Advisory Council for Rai,l- ) 

WIl.VS. 34. 
F.lef'tir.n of -- to the Panel for the Stn.nc!ing -Committee ~f the Depart-

ment of Industries and Labour. 34. 
Election of -- to the Panel for the Standing Committee on Emigra--

tivn. 363 . 
• General diBcuBsio~ of the General Budget. 222, 234-36. 

Indlltn Finance Bill-
Motion to allow consideratio!l (n the same day as the Bill was J.!I.id OQc, 

thc table. 378. 
Motion to consider. 387. 

QuestiOl. re-
Condoning of platforms in the front of houses 'in Ambala Cantonment_. 

;)';5. • 



lNDU TO COuNCIL 01' STA'It: DBBA'l'II8.· 

"JJb.~:' U HAYAT KHAN, THE HONOURABLE COLONEL NAWAB SIB-contd.I' 
Qucstior. 'I'e-contd. 

Debarring of Mr. Ebrahim Goolam Ali from tendering for supplies to 
the Indian Army Service Corps. 375. . 

Inl:Teased traffic in passengers carried on each pf the St .. te· RaihraJ8 
ircL1 1st April to 31st December, 1928. 374. 

1- Question (Supplementary) 'I'e removal of the Imperial Library to Delhi. 
320. 

-. 

Itesolution(s) re-
Betting at races. 51-52. 
Extension of banking facilities. 116-17. 
Jmport of vegetable oil, etc. 124-25. 

"1-;;;. £st igation into the sY!ltem3 of land revenue in the different pro-
vi nces. 346-48. 

Leader of the Indian deleglLtion to the League of Nations. 302-{)3. 
Hedudion of the price of postcards. 189. 
Repeal of the Indian Arms Act. 40·41. 
Slaughter Df milch cows for the supply of beef to the Army. 108-09. 

lJXIONS-
Questior. r(' registered . labour -- of the workmen of the Bengal and 

North·Wtlstern Railway. 174. 

v 
'VALUE PAYABLE PARCEL-

Question re maximum peri1)d allowed for keeping a -- in deposit in 
tl., Post. Office. 279. 

VEGETABLE GHEE-
Question re use of -- in hospitals. 157. 

\'EGETABLE· OIL-
Resolution re import of 

-VlCEUOY'S COMMISSIONS-

etc. 119..33. 
t' 

Question re promotion of Indio.r. officers of the regular Indian Arr1J7 
. with -- after they have passed out of Sandhurst. 205. 

"VICEROY, HIS EXCELLENCY irK&-
Adrll'css by -- to the Members of the Council of State and the Legisl ... ~ 

th'e Assembly. 433-35. ' . 
ME3SP,ge from -- appointing days for the presentation and aiseuB8fon 
o~ the General Budget. H. • 

Mesaage from -- appoin/;ing days for the presentation and discuB8ion 
of. the Railway Budget. I'l 

Ml'Fra~e from -- directing t.hat the heads of expenditure specified in 
or !lub.sc(.tion (3) of section 6'iA of the Government of India. Act shall be 

open to discussion wheiI the Budg .. t is under considera.tion. 14. 
Mrssll!.te from -- nominating Menlbers of the Council' of' State to be 

on tb· Panel of "Chairmen. 13. .• 



, _ . IJlDU TO ,COUlfCIL OP arATB DIrfIATBS. II. • 
, VICEROY, HIS ExCll,LENCY TJD.-rt'ontd. • 

Message from -- requiring the aUendanee of lJembers of the -~ 
of State in the Legislative ABBembly Chamber at 11 o'clock on Prillay, 
the 12th April, 1929. 431. 

·VOTJmS-- • 
Question re revision of the lists of -- for the Council of State in th6 

Bombay Presidency. 108-00. • -, 
w 

WACHA, Tn HONOURABLE SIR DINSHAW~ 
GE.nernl discussion of the General Budget. 260-62. 

WAGr~~-
QllesticlI re deductions from the -- of labourers employed on tea 

estates in ABBam. 162. 

WAU-
Qu'~stil.n re-

F;xtension of the period for the submission of claims by Indian lIe&mp 
who suffered by enemy action during the European......-. 168. • 

- I.epar-ation awards to Indian alld other se&men who sdered by enemr 
:'ction during the European --. 168-69. • 

WASH IN GTON- • • 
Indian delegates to the International Civil Aeronautics Conference 

in -'-. 155-56. 

WATERWAYS-
R.esolution re developmeq,t of --. ]9·28. 

WATSON, Tn HONOURABLB lb. C. C.-
Oat!l of Office. 33. 

WELl i NGTON CANTONMENT--

• 

Question re private bungalows for the use of military officers in ___ • 
208. 

iWHEAT-
Queation re import of foreign --. 214. 

WOODHEAD, TUB HONOURABLE liR .• J. A.-
Oath of OfIice. 359. 

woonWORK-

• • 

• -
Question re number of contr~8 for --- given to Sardar.Sunder SinglJ. 

262-63. • 

WORKMl<~N'S COMPENSATIO.!'i (AMENDMENT) BILL-
Stf' "Bill (s)" . 

• 

• • 



, . 
11'DKX TO COUNCIL .ol' BTATZ DBBATBS •. . , 

,JVORK.;S ASBIBTANTS- .. ~ . 

. - ,,\otuestion re number of - in the Public Worke Department, Delhi. 
'2f)n. 

z c 

"ZlTBAIR, THE HONOURABLE SHAH MUHAMMAD-
Election of - to the Panel for the Standing Committee on ROadL 

430. 

" 1;.-
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